
BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 69/2025

IN THE MATTER OF:

NARESH KUMAR YADAV .. .APPLICANT
VERSUS 

STATE OF HARYANA & ORS .. .RESPONDENTS

INDEX

SI. No. Parti culars Page No.

1. Obj ecti ons/ Rej oi nders Appli cati on on 
beh alf of th e Appli cant to th e Joi nt 
Commi ttee Report Dated 15.09.2025

2. Annexure A/l
Copy of emai l Dated 28.05.2025, i nti mati ng 
tree felli ng

3. Annexure A/2
Copy of th e KML fi le i mageri es

4. Annexure A/3
Copy of th e Form-1 Relevant Porti on

5. Annexure A/4
Recei pt No. SRN: L74-07K-VBG2, Dated

19.11.2024

6. Annexure A/5 (colly)
Copy of GRAP order Dated 17.11.2024 and 
03.01.2025

7. Annexure A/6
Copy of GPS Ph otograph s of conti nuous 
i llegal constructi on acti vi ti es , CAQM 
Vi olati ons and Dust mi ti gati on Vi olati ons

8. Annexure A/7
Copy of th e data from th e Gurugram 

Metropoli tan Development Auth ori ty 
(GMDA) websi te, sh owi ng th at no treated

1-17

18-21

22-24

25-27

28

29-71

72-78

79-81

494



sewage is being used at the project site by 
the Private Respondent.

9. Annexure A/8
Proof of Service

82

Filing Date:
Place: New Delhi

Counsel

ftiwal, Advocate
M/s Ralo Associates

Applicant
Through

Mobile: 9717138186
Email: ralo@ralo-associates.com

495

mailto:ralo%40ralo-associates.com


BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 69/2025

IN THE MATTER OF:

NARESH KUMAR YADAV ... APPLICANT
VERSUS

STATE OF HARYANA & ORS ...RESPONDENTS

OBJECTIONS I REJOINDERS ON BEHALF OF THE 

APPLICANT TO THE JOINT COMMITTEE REPORT 

DATED 15.09.2025 FILED IN COMPLIANCE OF ORDER 

DATED 30.04.2025 PASSED BY THIS HON’BLE TRIBUNAL 

MOST RESPECTFULLY SHOWETH:

1. Th at, th e present Ori gi nal Appli cati on i s pendi ng adj udi cati on

before th i s Hon’ble Tri bunal and i s li sted for 17.02.2026.

2. Th at, pursuant to th e order dated 30.04.2025 passed by th i s

Hon’ble Tri bunal, a Joi nt Commi ttee was consti tuted and h as 

fi led i ts Report dated 15.09.2025.

3. Th at th e sai d Report i s factually i ncomplete, legally 

unsustai nable, and based on selecti ve consi derati on of 

records. Th e Commi ttee h as fai led to exami ne several 

materi al aspects and h as confi ned i ts conclusi ons to a li mi ted 

scope.

1496



A. FINDINGS RECORDED BY THE COMMITTEE

4. Th e Commi ttee h as, i nter ali a, recorded th e followi ng 

fi ndi ngs:

a. Th at constructi on measuri ng 14,600 sq. ft. i s th e extent of 

acti vi ty carri ed out wi th out complyi ng wi th th e 

Envi ronmental Clearance (EC) condi ti ons (Para 2.3.5);

b. Th at th e Proj ect Proponent h as not obtai ned Consent to

Establi sh  (CTE) for th e proj ect for wh i ch  EC was granted by 

SEIAA (Para 2.3.3);

c. Th at th e Proj ect Proponent appli ed for CTE for bui lt-up area 

of 14,500 sq. m., allegedly conceali ng th e fact th at an EC 

appli cati on h ad been submi tted for a proj ect measuri ng

1,29,806.27 sq. m., compri si ng 204 plots wi th  commerci al 

and communi ty faci li ti es (Para 2.3.3(4)).

5. Th at th e above fi ndi ngs are based on i ncomplete veri fi cati on 

and do not reflect th e true status of constructi on and 

envi ronmental compli ance at th e proj ect si te.
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B. NON-COMPLIANCE WITH DIRECTIONS OF THIS

HON’BLE TRIBUNAL

6. Th i s Hon’ble Tri bunal, vi de order dated 30.04.2025, di rected 

th e Commi ttee to:

i . vi si t th e si te;

i i . exami ne all clearances obtai ned by Respondent No. 7;

i i i . veri fy th e correctness of di sclosures made wh i le obtai ni ng

such  clearances;

i v. exami ne th e constructi on acti vi ti es undertak en; and

v. determi ne th e extent of constructi on pri or to obtai ni ng EC.

7. Th at th e Commi ttee h as not fully compli ed wi th  th e above 

di recti ons. Th e i nspecti on appears to be h asty and covers a 

very li mi ted scope only.

8. Th at th e Commi ttee h as restri cted th e scope of i llegal 

constructi on to 14,600 sq. ft. wi th out placi ng compreh ensi ve 

si te i nspecti on records, vi deograph y, or full ph otograph i c 

documentati on of th e enti re proj ect area.

9. Th at th e true and complete status of constructi on acti vi ti es as 

on th e date of i nspecti on h as not been di sclosed.
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C. MATERIAL VIOLATIONS NOT EXAMINED

10. Th e Commi ttee h as fai led to exami ne th e followi ng seri ous 

vi olati ons:

i . Tree Felli ng and Forest Permi ssi ons

11. Th e Commi ttee h as fai led to exami ne th e followi ng seri ous 

vi olati ons:

A. Tree Felli ng and Forest Permi ssi ons

Hon’ble Tri bunal observed at para 5 of th e Order dated 30/04/2025 

th at:

"5) On perusal of th e record, we fi nd th at appli cant h as 

fi led ph otograph s annexure A-5, page no. 56 h avi ng th e 

geo-coordi nate and date of 09.01.2025, wh i ch  are 

before grant of EC and CTE. Th ese ph otograph s reflect 

th at at th e proj ect si te levelli ng and constructi on of 

road h ad already started before th e i ssuance of EC and

CTE. Si nce, levelli ng work  h as been done, th erefore, i t 

cannot be ascertai ned wh eth er trees exi sted on th e 

proj ect si te th at h ave been cut or any water body

exi sted wh i ch  h as been fi lled up.
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12. Appli cant vi de emai l 28/05/2025 i nti mated 

th e addi ti onal vi olati ons to th e j oi nt commi ttee 

offi ces and DFO Gurugram about tree felli ng h appened at 

si te pri or to 13/06/2024. Copy of Emai l dated 28/05/2025 i s 

annexed h erewi th  as Annexure A/l.

13. Th e proj ect proponent's KML fde dated

24.11.2022 i ndi cate th e presence of trees on th e proj ect si te.

However, KML fi le i magery dated 13.06.2024 reveals 

si gni fi cant tree felli ng at si te. Copy of th e KML fi le i mageri es 

i s annexed h erewi th  as Annexure A/2

14. Th at As per i nformati on provi ded by th e PP i n Form-1 and 

Form-IA wh i le applyi ng of EC on 11/12/2024 to SEIAA

Haryana. In Form 1, at Seri al Number 1.2, th e proponent 

ack nowledges th e presence of trees, stati ng th at:

"Th ere are a few trees present at th e proj ect si te. Some of 

th em wi ll be retai ned and merged i n th e proposed greenbelt 

development wh i le th e rest wi ll be felled for wh i ch  tree 

felli ng appli cati on h as been submi tted. Copy of th e tree­

felli ng appli cati on i s attach ed as Annexure 23. ”

Copy of th e Form-1 Relevant porti on i s 

annexed h erewi th  and mark ed as Annexure A/3
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15. Th at wh ereas th e pri vate respondent cut down 32-35 Numbers 

mature trees from th e si te pri or to 13/06/2024 and th ereafter 

appli ed for th e Tree felli ng and Tree Transplant Permi ssi on 

vi de Recei pt No SRN : L74-07K-VBG2 , Dated

19/11/2024. Copy of th e Recei pt No SRN : L74-07K- 

VBG2, Dated 19/11/2024 i s annexed h erewi th and 

mark ed as Annexure A/4

SRN: L74-07K-VBG2

SRN Recei pt: Forest

Date; 19-11-2024

Status: Pendi ng

Name: Muk esh  Kumar Category: Organi zati on

Organi zati on Name:
M/s Nani  Resorts And Flori culture
Pvt. Ltd.

Address: Vi llage Harsaru, Teh si l
Harsaru Di stri ct Gurugram, 
Haryana

Request Type: Tree Felli ng 
(Tree Transplant)

Di vi si on Name: Gurgaon

Issued by Muk esh  Kumar from (Self Logi n)

16. Th at under Noti fi cati on Nos. S.O. 8/P.A.2/1900/S.4/2013

Dated 04/01/2013 and S.O. 81/P.A.2/1900/S.3/2012, all 

revenue estates i n Gurugram are declared <Noti fi ed Areas= 

under Secti ons 4 and 3 of th e Punj ab Land Preservati on Act,

1900, respecti vely. Th ese noti fi cati ons proh i bi t any tree­

felli ng i n such  areas wi th out expli ci t permi ssi on from th e
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Di vi si onal Forest Offi cer, regardless of wh eth er th e land i s

offi ci ally recorded as forest.

17 Th e Hon’ble Supreme Court h as underscored th e severi ty of 

such  vi olati ons, stati ng th at cutti ng a large number of trees i s 

<worse th an k i lli ng a h uman bei ng= and setti ng a landmark  

penalty of ?1 lak h  per tree. Th i s penalty was i mposed i n a case 

i nvolvi ng th e i lli ci t felli ng of 454 protected trees i n th e Taj  

Trapezi um Zone.

Placemark of Each exi sti ng Tree on KML Fi le

Imagery dated 24/11/2022, ((Annexure A-2)

Placemark  of 
each  exi sti ng 
Trees

Lati tude Longi tude Type of Tree

1 28°26'09.29"N 76°57'00.99"EMature Tree
2 28°26'09.46"N 76°57'01.28"EMature Tree
3 28°26'09.81"N 76°57'01.67"EMature Tree
4 28°26'09.91"N 76°57'01.22"EMature Tree
5 28°26T0.45"N 76°57’00.52=E Mature Tree
6 28°26'10.45"N 76°56'59.74"EMature Tree
7 28°26'H.46"N 76°56'59.73"EMature Tree
8 28°26T1.12"N 76°56'59.23"EMature Tree
9 28o26'10.66"N 76O57'1.34"E Mature Tree
10 28°26T2.01"N 76°56'59.49"EMature Tree
11 28°26T4.99"N 76O57'1.93"E Mature Tree
12 28°26T4.98"N 76°57'01.45"EMature Tree
13 28°26T4.98"N 76°57'01.08"EMature Tree
14 28°26'14.99"N 76o57'10.76"EMature Tree
16 28O26'14.98"N 76°57'00.26"EMature Tree
17 28°26T6.89"N 76°57’08.60=E Mature Tree
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18 28°26'16.91"N 76°57'2.40"E Mature Tree
19 28°26'17.05"N 76°57'01.62"EMature Tree
20 28°26T7.15"N 76°57T.47"E Mature Tree
21 28°26T6.93"N 76°57'01.38"EMature Tree
22 28°26T6.94"N 76°57T.19"E Mature Tree
23 28°26'16.95"N 76°57'0.82"E Mature Tree
24 28O26'17.15"N 76°57'0.65"E Mature Tree
25 28°26T7.04"N 76°57'00.50"EMature Tree
26 28O26'16.91"N 76°57'0.30"E Mature Tree
27 28°26'16.95"N 76°56'59.77"EMature Tree
28 28o26'16.04"N 76°56'58.49"EMature Tree
29 28°26T6.37"N 76°56'56.29"EMature Tree
30 28°26'14.38"N 76°56'53.51"EMature Tree
31 28°26T3.65"N 76°56'58.38"EMature Tree

18. Th at no materi al h as been placed on record to sh ow pri or 

permi ssi on from th e Di vi si onal Forest Offi cer (DFO), 

Gurugram.

19. Th at EC Clauses 7.1, 7.2, and 7.3 mandate pri or permi ssi on 

and compensatory plantati on i n a rati o of 1:10; compli ance 

h as not been veri fi ed.

i i . Vi olati ons Duri ng GRAP Stages III and IV

20. Th at constructi on acti vi ti es conti nued duri ng GRAP Stage III 

and IV between 17.11.2024 and 03.01.2025, and agai n from

November 2024 to January 2025. Th e copy of GRAP order

17.11.2024 and 03.01.2025 are annexed h erewi th as 

Annexure A/5 (colly).
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21. Th e Hon’ble Tri bunal observed at para 11 of th e Order dated 

30/04/2025 th at

"8. Th ough , Counsel for respondent no.7 h as submi tted 

th at no constructi on h as been done, only a fence h as been 

rai sed, but such  a contenti on cannot be accepted i n th e li gh t 

of th e ph otograph s wh i ch  h ave been placed on record wi th  

geo-coordi nates and dates.

11. In th e meanwh i le, th e respondent Auth ori ti es wi ll ensure 

th at no constructi on i s done by respondent no 7 by vi olati ng 

th e envi ronmental norms. ”

22. Th at th e Commi ttee h as also not exami ned compli ance wi th  

dust-control measures, i ncludi ng water spri nk li ng, green net 

barri cadi ng, covered transport of materi als, and i nstallati on of 

onli ne moni tori ng systems.

23. Th at Joi nt Commi ttee h as fai led to ch eck :

i . Tyre wash i ng faci li ti es and cleani ng of veh i cles at th e 

exi t gate to prevent mud and dust from bei ng carri ed away 

by veh i cles wh i le leavi ng th e constructi on si te;

i i . PM2.5/PM10 sensors or a cloud-li nk ed dash board for 

real-ti me ambi ent ai r moni tori ng, despi te CAQM 

di recti ves;
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i i i . A di splay board at th e constructi on si te for easy publi c 

vi ewi ng of dust mi ti gati on measures adopted at th e si te;

i v. Arrangement of water spri nk li ng for dust suppressi on;

v. Stack  h ei gh t as per CPCB formula for DG sets, wi th  

DG sets operati ngand emi tti ng smok e at ground level, 

th ereby compoundi ng local ai r polluti on levels;

vi . Arrangements for medi cal h elp, i nvesti gati on, or 

treatment for work ers i nvolved i n constructi on and 

materi al carryi ng, despi te th e statutory obli gati on to 

safeguard work er h ealth ;

vi i . Protecti ve equi pment, i n parti cular mask s/dust mask s for 

work ers i nvolved i n dust-generati ng work ; th i s vi olates th e 

employer’s duty to provi de appropri ate 

personal protecti ve equi pment (PPE) free of cost under 

appli cable safety standards;

vi i i . Loose soi l and constructi on materi als at th e proj ect si te 

not covered wi th  tarpauli n;

i x.Barri cadi ng wi th  dust screen sh eets around th e proj ect 

si te;

x.Anti -smog guns operati onal at th e si te.
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Vi olati ons of CAQM & Dust Mi ti gati ons Norms by Proj ect

Proponent

Sr
No

Lati tude Longi tude Date

1 28°26'13.25"N76°56'
52.20"E

24/05/2025Labourers work i ng 
wi th out protecti ve face 
mask s

2 28°26'13.25"N76°56'
52.20"E

24/05/2025No Arrangement of
water spri nk li ng for 
dust suppressi on;

3 28.43709° 76.94761° 24/05/2025Fai led to provi de 
barri cadi ng wi th  dust 
screen sh eets around 
th e proj ect si te.

4 28.438513° 76.949271° 16/07/2025Fai led to Provi de
requi red stack  h ei gh t as 
per CPCB formula for 
DG sets, operati ng DG 
sets and emi tti ng 
smok e at ground level 
compoundi ng local ai r 
polluti on levels;

5 28.438454° 76.948761° 16/07/2025Anti -smog guns nor 
operati onal at si te

6 28.438511° 76.949514° 16/07/2025Fai led to provi de 
barri cadi ng wi th  dust 
screen sh eets around 
th e proj ect si te.

7 28.438511° 76.949521° 16/07/2025Fai led to Cover loose 
soi l and constructi on 
materi als at proj ect si te 
wi th  tarpauli n
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24. Th at th e GPS Ph otograph s and Vi deos of th e si te i n questi on 

from 24/05/2025 ti ll 16/07/2025 sh ow th at massi ve 

constructi on acti vi ti es are goi ng on i n full swi ng at th e proj ect 

si te i n questi on i n utter vi olati on of Envi ronmental laws and 

rules th ereunder and

agai nst th e Orders of th i s Hon'ble Tri bunal and also i n

utter contraventi on of

th e statement gi ven by th e Pri vate Respondents 

i tself th rough th ei r Advocates wh i le Publi c Responde 

nts are merely acti ng as mute spectator for th e reason best 

k nown to th em and despi te th e fact th at Delh i and NCR 

are sufferi ng from h uge polluti on, th ese Government 

respondents are sti ll letti ng people of Delh i and NCR 

conti nuously suffer and suffocate by allowi ng such  k i nd of 

massi ve vi olati on of mandatory provi si ons of Envi ronmental

Laws and agai nst th e speci fi c order of th i s Hon'ble Tri bunal 

and agai nst th e undertak i ng gi ven by th e Pri vate Respondent 

i tself wi th out obtai ni ng Envi ronmental Clearance ti ll

date. Copy of GPS ph otograph s of conti nuous i llegal 

constructi on acti vi ti es, CAQM Vi olati ons and Dust 
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mi ti gati on Vi olati ons are annexed h erewi th  as Annexure 

A/6

25. Th e proj ect proponent h as / i s not usi ng treated sewage from 

Gurugram Metropoli tan Development Auth ori ty 

(GMDA) STP or effluent from CETP for constructi on 

acti vi ti es. Fresh /potable quali ty water i s bei ng sourced 

th rough  unauth ori zed tank ers ("tank er mafi a"), leadi ng 

to Over-exploi tati on of groundwater i n Gurugram, a dark  

zone leadi ng to permanent damage to th e aqui fer i n vi olati on 

of CGWA gui deli nes and law of th e land. Despi te th i s, 

th e Joi nt Commi ttee di d not document th e above facts/ i ssues 

i n th e offi ci al i nspecti on, dated 08/07/2025. Copy of th e data 

from th e Gurugram Metropoli tan Development Auth ori ty 

(GMDA) websi te, sh owi ng th at no treated sewage i s bei ng 

used at th e proj ect si te by th e Pri vate Respondent, i s annexed 

h ereto and mark ed as Annexure A/7.

i i i . Groundwater Extracti on

18. Th at Gurugram falls under th e <Dark  Zone= category due to 

over-exploi tati on of groundwater.
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19. Th at groundwater/tank er water h as allegedly been used wi th out

permi ssi on from th e Haryana Water Resources Auth ori ty 

(HWRA).

20. Th at th e di smantli ng of borewells at th e proj ect si te h as not 

been i nvesti gated.

i v. Deep Excavati on and Topsoi l

21. Th at th e Commi ttee h as not exami ned th e extent of deep 

excavati on and th e h andli ng of topsoi l.

22. Th at th e unauth ori zed removal or sale of topsoi l amounts to 

i llegal mi ni ng and requi res i nvesti gati on.

v. Inconsi stent Di sclosures Before Auth ori ti es

23. Th at th e Proj ect Proponent di sclosed:

a. 14,500 sq. m. wh i le seek i ng CTE;

b. 1,29,806.27 sq. m. wh i le seek i ng EC; and

c. Si mi lar representati ons before RERA, Gurugram.

24. Th at th e Commi ttee h as not exami ned th e above sai d 

i nconsi stency i n di sclosures made before di fferent statutory 

auth ori ti es by th e Proj ect proponent.

vi . Proxi mi ty to Basai  Wetlands

25. Th at th e proj ect si te i s located near th e Basai  Wetlands, an 

ecologi cally sensi ti ve h abi tat for mi gratory bi rds.
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26. Th at th e bi odi versi ty i mpact assessment h as not been 

exami ned i n th e Commi ttee Report.

vi i . Vi olati on of EC Condi ti ons

27. Th at th e commi ttee h as not exami ned i f treated wastewater 

h as been used for constructi on acti vi ti es, wi th  compli ance to 

standard EC condi ti ons mandati ng water conservati on.

28. Th at EC Clause 9.4 requi res temporary h ousi ng for 

constructi on labour wi th  sani tati on, mobi le STP, dri nk i ng 

water, and oth er faci li ti es. Compli ance h as not been veri fi ed.

D. FAILURE TO RECOMMEND PENAL ACTION

29. Th at th e commi ttee h as not exami ned th at under wh at 

ci rcumstances th e concerned auth ori ti es, namely MoEFCC,

CPCB, HSPCB, or SEIAA, h ave proposed th e i mposi ti on of 

a penalty or bank guarantee i n terms of th e Offi ce 

Memorandum dated 07.07.2024 (SOP for h andli ng vi olati on 

cases under th e EIA Noti fi cati on, 2006).

30. Th at th e commi ttee h as not exami ned at all about th e 

unauth ori zed tree felli ng and i ndependent acti on and penalty, 

i f any, tak en by th e DFO, Gurugram.
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PRAYER

In vi ew of th e facts and ci rcumstances stated h erei nabove, i t 

i s most respectfully prayed th at th i s Hon’ble Tri bunal may be 

pleased to:

a) Rej ect th e Joi nt Commi ttee Report dated 15.09.2025 as 

i ncomplete and legally unsustai nable;

b) Di rect a fresh  compreh ensi ve i nspecti on by an i ndependent 

Commi ttee;

c) Ini ti ate proceedi ngs under Secti ons 15 and 16 of th e 

Envi ronment (Protecti on) Act, 1986, agai nst th e Proj ect 

Proponent;

d) Di rect th e i mposi ti on of envi ronmental compensati on, 

penalty, and bank  guarantee i n accordance wi th  th e Offi ce 

Memorandum dated 07.07.2024;

e) Pass such  furth er or oth er orders as th i s Hon’ble Tri bunal may

deem fi t i n th e i nterest of j usti ce and envi ronmental 

protecti on. KlOt A 1

vi  Agnawal, Advocate
M/s Ralo Associ ates 
Mobi le: 9717138186

Emai l: ralo@ralo-associ ates.com
Ei li ng Date:
Place: New Delh i
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 69/2025

IN THE MATTER OF:

NARESH KUMAR YADAV

VERSUS

STATE OF HARYANA & ORS

...APPLICANT

...RESPONDENTS

AFFIDAVIT

I, Naresh  Kumar Yadav, R/o 95, Mush cdpur, Gurugram, Haryana- 122506, presently at 
Gurugram do h ere by solemnly affi rm and declare as under:

1. Th at I am th e Appli cant i n th e above noted Obj ecti ons/ Rej oi nders th erefore I am 
fully conversant wi th  th e fact of th e case and I am competent to si gn and swear th i s 
Affi davi t.

2. Th at th e accompanyi ng appli cati on h as been drafted by my counsel and th e same h as 
been read over and explai ned to me and I say and declare th at th e same are true and 
correct.

3. Th at th e content of th e accompanyi ng appli cati on be read as part and parcel of th i s 
affi davi t as th e same are not repeated h erewi th  for th e sak e of brevi ty.

DEPONENT

VERIFICATION

Veri fi ed at Gurugram on th i s 16th day of February 2026 th at th e contents of my above 
Affi davi t are true and correct to my k nowledge and noth i ng materi al h as been concealed th ere 
from.

DEPONENT

ATTESTED

RAM NIWAS MAi k , ADVOCATE
(HP 'DIA
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2/14/26, 6:18 PM Gmail - Non-compliance of Order dated 30.04.2025 passed by Hon’ble National Green Tribunal i n OA No. 69/2025 - Naresh  Kumar...

Gmail
Annexure A/1

Naresh  Kumar Yadav <naresh k yadav1960@gmai l.com>

Non-compli ance of Order dated 30.04.2025 passed by Hon’ble Nati onal Green 
Tri bunal i n OA No. 69/2025 - Naresh  Kumar Yadav vs State of Haryana & Ors - 
Ongoi ng Envi ronmental Vi olati ons by Respondent No. 7 (Nani  Resorts and 
Flori culture Pri vate Li mi ted)

Naresh  Kumar Yadav <naresh k yadav1960@grnail.com> Wed, May 28, 2025 at 5:31 PM
To: mscb.cpcb@nic.i n, h spcbms@gmail.com, ronz.ch d-mef@nic.i n, dfogurgaon1@gmail.com, cf.gurgaon@gmail.com, 
cffcpanch k ula@gmail.com
Cc: secy-moef@nic.i n

Respected Si r/Madam,

Th i s i s to bring to your attention th at as per th e order dated 30.04.2025 passed by th e 
Hon'ble National Green Tribunal, Princi pal Bench , Delh i , i n Origi nal Application No. 69/2025 
titled Naresh  Kumar Yadav vs State of Haryana & Ors., th e Hon'ble Tribunal directed you to 
ensure th at th ere i s no vi olati on of envi ronmental norms by Respondent No. 7, Nani  
Resorts and Flori culture Pri vate Li mi ted, located at Sector 88, Gurugram. Copy of th e 
Hon'ble NGT Order Dated 30.04.2025 enclosed h erewi th  as Annexure C/1

However, despite th e specifi c directions i ssued by th e Hon'ble Tribunal, th e said respondent 
i s conti nuously vi olati ng envi ronmental norms, and no substantial action appears to h ave 
been tak en against th em. Th e following violations h ave been observed:

1) Vi olati ons of Dust Polluti on Control: -
Observati ons:
i . Loading soil i n th e dumpers i s not covered with  covers to prevent dust emissi ons i nto 
th e air.

i i . It h as been observed th at th e construction site h as not i nstalled Anti-smog guns, wh i ch  
are essential for controlling dust emissi ons.

i i i . No provisi ons by PP for wash i ng and cleaning of veh i cles carrying th e mud and dust 
made at th e exit gate of th e site and no dust miti gati on measures h as been displayed 
th rough  boards at th e construction site for easy public viewi ng.

i v. PM2.5 and PM10 sensors are not i nstalled at th e project site and not link ed to cloud 
storage platforms with  a live Dash board i n th e web portal to represent th e ambient air 
quality monitori ng.

v. DG Sets i nstalled and operated are not complying with  th e CAQM Directions & 
amended from time to time.
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vi. Not provided dust mask s to every work er work i ng on th e construction site and 
i nvolved at site to prevent i nh alation of dust particles

vi i . It h as been observed th at th e construction site i s not using sprink li ng water to 
suppress dust particles.

vi i i . Th e construction project h as failed to erect wind-break i ng walls, wh i ch  play a crucial 
role i n mini mi zi ng th e dispersion of dust particles. Th ese walls act as barriers, preventing 
th e wind from carrying dust to neigh bouring areas. Th ei r absence exacerbates th e 
problem, as dust particles are freely carried by th e wind, negatively i mpacting air quality 
and posing risk s to th e h ealth  and well-being of nearby residents and work ers.

i x. Th at company h as not registered th emselves on th e h ttp://dustapph spcb.com portal 
as per th e Direction No.14 dated 11.06.2021 i ssued regarding dust miti gati on by th e 
Commissi on for Air Quality Management i n National Capital Region and Adjoi ni ng Areas.

A copy of th e Geo Tagged Ph oto and Vi deos Dated i s h ereby enclosed at Annexure C/2 
(Also Sent th rough  emai l to your offi ces)

2) Di screpanci es i n Tree Felli ng Declarati ons and Actual Si te Condi ti on: -

Th e project proponent's KML file dated 28.03.2021 and 24.11.2022 i ndi cate th e presence of 
trees on th e project site. However, geospatial data from 13.06.2024 reveals signi fi cant tree 
felling, suggesting th at th e actual site conditi ons differ from earlier representations.

In Form 1, at Seri al Number 1.2, th e proponent ack nowledges th e presence of trees, 
stating:

"Th ere are a few trees present at th e proj ect si te. Some of th em wi ll be retai ned 
and merged i n th e proposed greenbelt development wh i le th e rest wi ll be felled 
for wh i ch  tree felli ng appli cati on h as been submi tted. Copy of th e tree-felli ng 
appli cati on i s attach ed as Annexure 23."

Contrarily, th e Forest Clearance Certifi cate omits any mention of th ese trees, raisi ng 
concerns about potential collusion between th e project proponent and certain Forest 
Department offici als.

a) Potenti al Vi olati ons and Need for Investi gati on

Th e discrepancies between th e project's declarations and th e actual site conditi ons, 
coupled with  th e omissi on of tree details i n th e Forest Clearance Certifi cate, suggest 
potential violations:

i ) Suppressi on of Materi al Facts: Th e failure to accurately report th e number and status 
of trees on-site may constitute a deliberate suppression of material facts.
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i i ) Non-Compli ance wi th  Legal Procedures: Proceeding with  tree felling with out 
obtaini ng th e requisi te permissi ons violates th e PLPA and th e Forest (Conservation) Act.

Th e project proponent's KML files dated 28.03.2021 and 24.11.2022 i ndi cate th e presence of 
trees on th e project site. However, geospatial data from 13.06.2024 reveals signi fi cant tree 
felling, suggesting th at th e actual site conditi ons differ from earlier representations.

• A copy of th e Geospati al data dated 28.03.2021, 24.11.2022 and 13.06.2024 i s 
h ereby enclosed as Annexure C/3
• A Copy of th e Form-1 relevant pages i s enclosed at Annexure C/4

3) Di screpancy i n Bui lt-up Area of CTE:

A signi fi cant discrepancy h as been i dentifi ed i n th e built-up area figures submitted by th e 

project proponent i n two separate regulatory fili ngs:
i . Consent to Establi sh  (CTE) dated 27.01.2025: Total Bui lt-up area menti oned as 14,500 
sq. meters. (Annexure C/5)
i i . Envi ronmental Clearance (EC) Appli cati on dated 11.12.2024: Total Bui lt-up area 
reported by PP as 129,806.27 sq. meters. (Annexure C/6

i i i . Envi ronmental Clearance (EC) Granted by SEIAA Haryana Dated 20.02.2025: - Total 
Bui lt-up area 129,806.27 sq. meters. (Annexure C/7)

Th e difference of over 115,000 sq. meters raises serious concerns about th e accuracy and 
transparency of th e disclosures. Such a substantial i nconsistency suggests potential 
i ntentional underreporting to circumvent environmental regulations and statutory 
compliance.

Th i s misrepresentation undermines th e i ntegrity of th e approval process and may i ndi cate a 
strategic attempt to avoid legal scrutiny. Given th e magnitude of th i s variati on, i t i s 
i mperative to conduct a th orough  i nvestigation to determine th e i ntent and i mpli cations of 
th ese conflicti ng figures.

Furth ermore, I would li k e to h i gh li gh t th at despite our specifi c objecti on dated 20th  May 

2025 regarding th e cutting of a large number of trees by th e project proponent no action h as 
been tak en so far. Copy of th e same enclosed at Annexure C/8

Th erefore, i n ligh t of th e above, i t i s h umbly requested th at:

1. A th orough  i nvestigati on be conducted i nto th e violations mentioned.
2. Immedi ate steps be tak en to prevent ongoing environmental damage.
3. Th e matter of fraudulent procurement of EC be look ed i nto and appropriate action be 
i ni ti ated.
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4. Initi ate an i mmediate i nqui ry i nto th e discrepancy of "total Bui lt up area" between 
th e CTE Application and EC Applicati on.
5. Ini ti ate an Independent Investi gati on: Request an i nqui ry by th e Haryana Forest 
Department or an appropriate oversigh t body to examine th e discrepancies and 
determine compliance with  legal requirements.
6. Th e Hon'ble Tri bunal be i nformed of th e actual state of affai rs, i ncludi ng th e 
vi olati ons and fraudulent submi ssi ons by th e proj ect proponent.

Your i mmedi ate attenti on and acti on i n th i s matter, i n compli ance wi th  th e di recti ons of 
th e Hon'ble Nati onal Green Tri bunal, wi ll be greatly appreci ated.

Yours si ncerely,

NARESH KUMAR YADAV

S/o Narayan Singh  Yadav

H No 95, Mush edpur,

Gurugram- 122506- Haryana

M-9897171618

Email: - naresh k yadavl960@gmail.com

Kl Annexure C-2- Latest GPS 24.05.2025.zip

7 attach ments

Annexure C-1-OA69 of 2025 i n Naresh  KumarYadav.pdf 
5017K
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Annexure C-4 Form-1.pdf
“ 96K

Annexure C-5 CTE Certi fi cate.pdf
“ 1359K

—.a Annexure C-6 Pari vesh  Appli cati on.pdf
“ 3096K

—Annexure C-7 EC.pdf
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Annxure C-8 Emai l 20.05.2025.pdf
“ 453K
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KML File Imagery dated 24/11/2022 sh owi ng 32 Mature Trees at Site
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KML File Imagery dated 13/06/2024 Sh owi ng 32 Number tree felled/axed at Site
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Proj ect Name
Proj ect Proponent
Proj ect Address

Affordable Resi denti al Plotted Colony "ROF PRAVASA" Proj ect
M/s Nani  Resorts and Flori culture Pvt. Ltd.
Revenue estate of vi llage Harsaru, Sector-88A, Gurugram Manesar
Urban Complex, Di st- Gurugram, Haryana

Form 1

form l Annexure A/3
Basi c Informati on

S. No. Items Detai ls
1. Name of th e Proj ect Affordable Resi denti al Plotted Colony "ROF

PRAVASA" Proj ect
2. S. No. of th e sch edule 8(a)

3. Proposed
capaci ty/acre/length /tonnage to be 
h andled/command area / lease 
area/number of wells to be dri lled

Total Plot Area: 45,400.60 sq.m
Proposed Bui lt-up Area: 1,29,806.27 sq.m

4. New/Expansi on/Moderni zati on New

5. Exi sti ng Capaci ty/Area etc. None; th i s i s a fresh  proj ect

6. Category of Proj ect i .e. 'A' or 'B' Category ‘B' as per EIA Noti fi cati on dated 
14.09.2006 and amended up to date

7. Does i t attract th e general condi ti on? If 
yes, please speci fy

No

8. Does i t attract th e speci fi c condi ti on? If 
yes, please speci fy

No

9. Locati on
Plot/Survey/Kh asra No. Kh asra No.

43//6/2, 7/2/2, 15/2, 13/2, 14/1, 9/1,
11/2, 20/1/1, 20/2/1, 18, 13/1, 14/2, 
15/1/1/1, 12/1, 24, 25 mi n west, 16/2, 17, 
23; 55//3

Vi llage
Teh si l
Di stri ct 
State

Vi llage: Harsaru 
Teh si l: Gurgaon
Di stri ct: Gurugram
State: Haryana

10. Nearest rai lway stati on/ai rport along 
wi th  di stance i n k m

• IGI Ai rport: Approx. 16.80; NE
• Garh i  Harsaru Juncti on: Approx. 1.70 

k m; W
11. Nearest Town, Ci ty, Di stri ct

Headquarters along wi th  di stance i n k m
Mi ni Secretari at, Gurugram, Haryana
122022
Approx. 7.75 k m

12. Vi llage Panch ayat, Zi lla Pari sh ad, 
Muni ci pal Corporati on, Local Body 
(completes postal address and 
teleph one nos. to be gi ven)

Block  Development and Panch ayat Offi ce 
(Zi la Pari sh ad]
MCG Road, Offi cers Colony, Ci vi l Li nes
Gurugram, Haryana-122007
Contact: bdpo.soh na86@gmai l.com

13. Name of th e Appli cant M/s Nani  Resorts and Flori culture Pvt. Ltd

14. Regi stered Address M-18, Greater Kai lash , Part-II, New Delh i -

Envi ronment Consultant M/s Apli nk a Soluti ons & Tech nologi es Pvt. Ltd. 1
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Proj ect Name
Proj ect Proponent
Proj ect Address

Affordable Resi denti al Plotted Colony "ROF PRAVASA" Proj ect
M/s Nani  Resorts and Flori culture Pvt. Ltd.
Revenue estate of vi llage Harsaru, Sector-88A, Gurugram Manesar
Urban Complex, Di st- Gurugram, Haryana

Form 1

110048

15. Address for correspondence Bui ldi ng no. 80,1st Floor, Sec-44, 
Gurugram -122003

Name
Desi gnati on (Owner/Partner/CEO]
Address

Mr. Ash ok
Auth ori zed Si gnatory
M-18,Greater Kai lash , Part-II, New Delh i

Pi n Code 
E-mai l
Teleph one No.
Fax No.

110048
compli ance@rof.co.i n9811040438
9717022441

16. Detai ls of alternati ve Si tes exami ned, i f 
any Locati on of th ese si tes sh ould be 
sh own on a Topo sh eet.

No alternati ve si te i s exami ned. Th e land 
li cense h as been granted by DTCP, Haryana 
for development of th e Affordable 
Resi denti al Plotted Colony (Annexure 1).

Th e proj ect si te li es i n th e Resi denti al Zone 
as per th e Gurgaon-Manesar Urban Complex 
of 2031 (Annexure 4).

17. Interli nk ed Proj ects No
18. Wh eth er separate appli cati on of 

i nterli nk ed proj ect h as been submi tted?
No

19. If yes, date of submi ssi on Not Appli cable

20. If no, reason Not Appli cable
21. Wh eth er th e proposal i nvolves 

approval / clearance under: i f yes, 
detai ls of th e same & th ei r status to be 
gi ven.

(i ) Th e Forest (Conservati on] Act,
1980 NA

(i i ] Th e Wi ldli fe (Protecti on] Act, 1972 NA

(i i i )Th e C.R.Z. Noti fi cati on, 1991 NA

22. Wh eth er th ere i s any Government 
Order / Poli cy relevant / relati ng to th e 
si te?

No

23. Forest Land i nvolved (h ectares] No
24. Wh eth er th ere i s any li ti gati on pendi ng 

agai nst th e proj ect and/or land i n 
wh i ch  th e proj ect i s propose to be set 
up?

No

Envi ronment Consultant M/s Apli nk a Soluti ons & Tech nologi es Pvt. Ltd. 2
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Proj ect Name
Proj ect Proponent
Proj ect Address

Affordable Resi denti al Plotted Colony "ROF PRAVASA" Proj ect
M/s Nani  Resorts and Flori culture Pvt. Ltd.
Revenue estate of vi llage Harsaru, Sector-88A, Gurugram Manesar
Urban Complex, Di st- Gurugram, Haryana

Form 1

(i ) Name of th e court NA
(i i ) Case No. NA
(i i i ) Orders/di recti ons of Court, i f any 
and i ts relevance wi th  th e proposed 
proj ect.

NA

I. ACTIVITY

I. Constructi on, operati on or decommi ssi oni ng of th e Proj ect i nvolvi ng acti ons, 
wh i ch  wi ll cause ph ysi cal ch anges i n th e locali ty (topograph y, land use, ch anges 
i n water bodi es etc.)

S.
No

Informati on / Ch eck li st
confi rmati on

Yes/
No

Detai ls th ereof (wi th approxi mate 
quanti ti es/ rates, wh erever possi ble) wi th  
source of i nformati on data

1.1 Permanent or temporary ch ange 
i n land use, land cover or 
topograph y i ncludi ng i ncrease i n 
i ntensi ty of land-use (wi th  
respect to local land-use plan)

No Th e proj ect si te li es i n th e 'Resi denti al Zone' as 
per Gurgaon-Manesar Urban Complex 2031. 
Th e Land Li cense No. 70 of 2023 h as been 
obtai ned from DTCP, Haryana for th e 
development of Affordable Resi denti al Plotted 
Colony “ROF PRAVASA" over an area 
measuri ng 11.21875 acres. Hence, no ch ange 
i n land use i s anti ci pated.

1.2 Clearance of exi sti ng land, 
vegetati on and bui ldi ngs?

Yes Th ere are a few trees presents at th e proj ect 
si te. Some of th em wi ll be retai ned and merged 
i n th e proposed greenbelt development wh i le 
th e rest wi ll be fell for wh i ch  tree felli ng 
appli cati on h as been submi tted. Copy of th e 
tree-felli ng appli cati on i s attach ed as 
Annexure 23.

1.3 Creati on of new land uses? No Th e proj ect si te li es i n th e 'Resi denti al Zone' 
as per Gurgaon-Manesar Urban Complex 
2031. Land li cense h as been obtai ned from 
DTCP, Haryana for development of 
Affordable Resi denti al Plotted Colony “ROF 
Pravasa" Proj ect.

1.4 Pre-constructi on i nvesti gati ons
e.g. bore h ouses, soi l testi ng?

Yes A pre-constructi on i nvesti gati on for soi l 
quali ty h as been carri ed out. Geotech ni cal 
report i s attach ed as Annexure 24.

1.5 Constructi on work s? Yes Development of 204 no. of plots, Commerci al 
Block , Communi ty h all, regulated entry/exi t, 
well planned i nfrastructure road, sewage 
treatment plant, well desi gned park i ng area 
and rai nwater h arvesti ng wi ll be done and i t 
wi ll be confi ned to th e proj ect si te only.

1.6 Demoli ti on work s? No No demoli ti on work  wi ll be i nvolved.

Envi ronment Consultant M/s Apli nk a Soluti ons & Tech nologi es Pvt. Ltd. 3
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SRN Recei pt: Forest

Annexure A/4
SRN: L74-07K-VBG2

Date: 19-11-2024

Status: Pendi ng

from (Self Logi n)

Name: Muk esh  Kumar Category: Organi zati on

Organi zati on Name:
M/s Nani  Resorts And Flori culture
Pvt. Ltd.

Address: Vi llage Harsaru, Teh si l
Harsaru, Di stri ct Gurugram, 
Haryana

Request Type: Tree Felli ng 
(Tree Transplant)

Di vi si on Name: Gurgaon

Issued by Muk esh  Kumar
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Commi ssi on for Ai r Quali ty Management i n 

Nati onal Capi tal Regi on and

Adj oi ni ng Areas

No. 120017/27/GRAP/2021 /CAQM Dated: 17.1 1.2024

ORDER

Sub.: Implementati on of Acti ons under stage-IV ('Severe+' Ai r Quali ty) of 
revi sed Graded Response Acti on Plan i n Delh i -NCR- steps to be tak en.

Th e Commi ssi on for Ai r Quali ty Management i n NCR and adj oi ni ng areas, vi de 
Di recti on No. 83 dated 17Ih September, 2024, i ssued statutory di recti on for 
i mplementati on of th e revi sed sch edule of th e Graded Response Acti on Plan 
(GRAP), avai lable on th e CAQM websi te (caqm.ni c.i n), as and wh en orders under 
GRAP are i nvok ed.

Th e Sub-Commi ttee for i nvok i ng acti ons under th e GRAP i n i ts earli er meeti ngs 
h eld, h ad i nvok ed acti ons under Stagc-I, Stagc-II and Stage-Ill of th e GRAP on 
14th  October, 2024, 21st October, 2024 and 14th  November, 2024.

Th e Sub-Commi ttec i n i ts urgent meeti ng h eld on 1 7th  November, 2024 furth er 
revi ewed th e ai r quali ty scenari o i n th e regi on as well as th e forecasts for 
meteorologi cal condi ti ons and ai r quali ty i ndex of Delh i made avai lable by 
IMD/IITM.

Th e Sub-Commi ttec observed th at th e AQI of Delh i  was recorded at 44 1 (Severe) 
at 4:00 P.M on 17.11.2024 (today) and h as been gradually i ncreasi ng furth er 
and h as already reach ed Severe* category, as th e AQI clock ed 447, 452 and 457 
at 5:00 PM, 6:00 PM and 7:00 PM respecti vely. Furth er, th e average AQI for Delh i  
i s expected to remai n i n th i s adverse range owi ng to h eavy fog, vari able wi nds, 
h i gh ly unfavorable meteorologi cal and cli mati c condi ti ons. Forecasts from 
IMD/IITM also i ndi cate a li k eli h ood of th e AQI of Delh i  to parti cularly remai n i n 
h i gh er end of “SEVERE”/"SEVERE+" category i n th e comi ng days, owi ng to 
unfavorable cli mati c condi ti ons.

Th erefore, i n an effort to prevent furth er deteri orati on of th e ai r quali ty, th e Sub 
Commi ttee deci ded th at ALL acti ons as envi saged under Stage IV of th e GRAP 
-‘Severe*' Ai r Quali ty (DELHI AQI>450) be i mplemented i n ri gh t earnest by all 
th e agenci es concerned i n th e NCR, i n addi ti on to th e Stage-I, II and III 
acti ons already i n force, from 8:00 A.M. of 18.11.2024 i n th e Nati onal 
Capi tal Regi on (NCR).
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29524



Th ese i nclude:

1. Stop entry of truck  traffi c i nto Delh i (except for truck s carryi ng essenti al 
commodi ti es/ provi di ng essenti al servi ces). All LNG/ CNG / Electri c/ BS- 
VI Di esel truck s) sh all, h owever, be permi tted to enter Delh i .

2. Do not permi t LCVs regi stered outsi de Delh i , oth er th an EVs / CNG / BS- 
VI di esel, to enter Delh i , except th ose carryi ng essenti al commodi ti es / 
provi di ng essenti al servi ces.

3. Enforce stri ct ban on plyi ng of Delh i - regi stered BS-IV and below di esel 
operated Medi um Goods Veh i cles (MGVs) and Heavy Goods Veh i cles 
(HGVs) i n Delh i , except th ose carryi ng essenti al commodi ti es / provi di ng 
essenti al servi ces.

4. Ban C&D acti vi ti es, as i n th e GRAP Stage-Ill, also for li near publi c proj ects 
such  as h i gh ways, roads, flyovers, overbri dges, power transmi ssi on, 
pi peli nes, tele-communi cati on etc.

5. NCR State Govts, and GNCTD may tak e a deci si on on di sconti nui ng 
ph ysi cal classes even for classes VI - IX, class XI and conduct lessons i n 
an onli ne mode.

6. NCR State Governments / GNCTD to tak e a deci si on on allowi ng publi c, 
muni ci pal and pri vate offi ces to work  on 50% strength  and th e rest to work  
from h ome.

7. Central Government may tak e appropri ate deci si on on permi tti ng work  
from h ome for employees i n central government offi ces.

8. State Governments may consi der addi ti onal emergency measures li k e 
closure of colleges/ educati onal i nsti tuti ons and closure of non-emergency 
commerci al acti vi ti es, permi tti ng runni ng of veh i cles on odd-even basi s of 
regi strati on numbers etc.

Furth er, ci ti zens may be urged to adh ere to th e ci ti zen ch arter and assi st i n 
effecti ve i mplementati on of th e GRAP measures ai med towards sustai ni ng and 
i mprovi ng th e Ai r Quali ty i n th e Regi on, i n addi ti on to th e ci ti zen ch arter of 
Stage-I, Stage-11 and Stage-Ill, as under:

• Ch i ldren, elderly and th ose wi th respi ratory, cardi ovascular, 
cerebrovascular or oth er ch roni c di seases to avoi d outdoor acti vi ti es and 
stay i ndoors, as much  as possi ble. 1

i R.K. Agrawal)
Di rector (Tech ni cal) 

(Member Convenor of Sub-Commi ttee on GRAP)
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To:

1. Th e Ch i ef Secretary, Government of Uttar Pradesh , 101, Lok  Bh awan, U. P. 
Ci vi l Secretari at, Vi dh an Sabh a Marg, Luck now - 226 001.

2. Th e Ch i ef Secretary, Government of Raj asth an, Government Secretari at, 
Jai pur, Raj asth an - 302 005.

3. Th e Ch i ef Secretary, Government of Haryana, 4th  Floor, Ci vi l Secretari at, Sector 
- 1, Ch andi garh .

4. Th e Ch i ef Secretary, Government of NCT of Delh i , 3rd Floor, Delh i Secretari at, 
I. P. Estate, New Delh i  - 1 10 002.

5. Addi ti onal Ch i ef Secretary/Pri nci pal Secretary, Department of Envi ronment, 
Uttar Pradesh .

6. Addi ti onal Ch i ef Secretary, Department of Envi ronment, Room No. 335, 3rd 
Floor, Haryana New Secretari at, Sector 17, Ch andi garh .

7. Addi ti onal Ch i ef Secretary / Pri nci pal Secretary, Department of Envi ronment, 
Government of NCT of Delh i , Room No. 801,8lh  Floor, B Wi ng, Delh i  Secretari at, 
Delh i  - 110002.

8. Pri nci pal Secretary, Department of Envi ronment, Room No. 4224, 2nd Floor, 
Mai n Bui ldi ng, Government of Raj asth an Scctt. Jai pur.

9. Pri nci pal Secretary, Department of Transport, Government of Uttar Pradesh , 
Room No. 701, Bapu Bh awan, Hazratganj , Luck now, Uttar Pradesh

10. Addl. Ch i ef Secretary, Department of Transport, Govt, of Raj asth an, Room No. 
4102, Mai n Bui ldi ng, Raj asth an Sach i valya, Jai pur, Raj asth an.

11. Pri nci pal Secretary, Department of Transport, Government of Haryana, Room 
No. 621, 6th  Floor, New Secretari at Bldg. Sector 17, Ch andi garh .

12. Pri nci pal Secretary cum Commi ssi oner, Department of Transport, Government 
of NCT of Delh i 5/9, Under Hi ll Road. Ludlow Castle, Ci vi l Li ncs, Delh i  
110054.

13. Pri nci pal Secretary, Urban Local Bodi es, Uttar Pradesh , 201, Lok  Bh awan, 
Luck now, Uttar Pradesh .

14. Pri nci pal Secretary, Urban Local Bodi es, Raj asth an, Food Bui ldi ng, Secretari at 
Jai pur, Raj asth an.

15. Pri nci pal Secretary, Urban Local Bodi es, Haryana, 506, 5th Floor, New Ci vi l 
Secretari at, Sector 17, Ch andi garh .

16. Commi ssi oner of Poli ce, Delh i , New Poli ce Hqrs., Jai si ngh  Road, New Delh i .
17. Di rector General of Poli ce, Uttar Pradesh , Poli ce Headquarters, 9th  Floor, Tower 

-2, Gomti  Nagar Ext., Sh ah ecd Path , Luck now, Uttar Pradesh .
18. Di rector General of Poli ce, Raj asth an, Poli ce Headquarters, Lal Koth i , Tonk  

Road, Jai pur, Raj asth an.
19. Di rector General of Poli ce, Haryana, Poli ce Headquarters, Seclor-6, Ci ty- 

Panch k ula, Haryana -134109.
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20. Speci al Commi ssi oner of Poli ce (Traffi c) Delh i , Delh i Poli ce New Headquarters, 
Tower-1, 3rd Floor, Jai si ngh  Road, New Delh i .

21. Addl. Di rector General of Poli ce, (Traffi c) Uttar Pradesh , Poli ce Headquarters, 
Si gnature Bldg. Gomati  Nagar Vi star, Luck now, Uttar Pradesh .

22. Addl. Di rector General of Poli ce (Traffi c), Raj asth an, Room No. 740, Poli ce 
Headquarters, Neh ru Palace, Tonk  Road, Jai pur, Raj asth an.

23. Inspector General of Poli ce (Traffi c & Hi gh ways), Haryana, Sector-7, Karnal, 
Haryana.

24. Ch ai rman, Nati onal Hi gh way Auth ori ty of Indi a (NI1AI), G 5&7, Sector 10, 
Dwark a, New Delh i  - 110075.

25. Vi ce-Ch ai rman, Delh i Development Auth ori ty (DDA), B Block , 1st Floor, Vi k as 
Sadan, INA, New Delh i  - 110023.

26. Ch ai rman, New Delh i Muni ci pal Counci l (NDMC), Pali k a Kendra, Parli ament 
Street, New Delh i  - 110001.

27. Commi ssi oner, Muni ci pal Corporati on of Delh i , Ci vi c Centre, 4th  Floor, Mi nto 
Road, Delh i  - 110002

28. Engi neer i n ch i ef (E i n C-I,II, III) Muni ci pal Corporati on of Delh i , Ci vi c Centre, 
Mi nto Road, New Delh i 110002

29. Ch i ef Executi ve Offi cer, Delh i Cantonment Board, Sadar Bazar Road, Delh i  
Cantonment, Delh i 110010.

30. Ch ai rman, Central Polluti on Control Board (CPCB), Pari vesh  Bh awan, East 
Arj un Nagar, Delh i  - 1 10032.

31. Ch ai rman, Uttar Pradesh  Polluti on Control Board, T C, 12 V, Vi bh uti Kh and, 
Gomati  Nagar, Luck now, Uttar Pradesh .

32. Ch ai rman, Raj asth an Polluti on Control Board, 4, Jh alana Insti tuti onal Area, 
Jh alana Doongari , Jai pur, Raj asth an - 302004.

33. Ch ai rman, Haryana Polluti on Control Board, C-ll, Sector 6, Panch k ula, 
Haryana - 134109.

34. Ch ai rman, Delh i Polluti on Control Commi ttee, 6th Floor, C Wi ng, Delh i  
Secretari at, IP Estate, Delh i  - 110002.

35. Engi neer-i n-Ch i ef, Publi c Work  Department (PWD), Delh i , 12th Floor, Maso 
Bui ldi ng, Indraprasth a Estate, New Delh i -110002.

36. Engi neer-i n Ch i ef, Publi c Work s Department, Haryana, Ni rman Sadan, Plot 
No.l, Dak sh ana Marg, Sector -33 A, Haryana PWD (B&R), Ch andi garh .

37. Engi neer-i n-Ch i ef, Publi c Work s Department, Raj asth an, 170, Kamala Neh ru 
Nagar, Ganpati  Nagar, Jai pur, Raj asth an - 302007.

38. Engi neer In Ch i ef, U.P. Publi c Work s Department, Ni rman Bh avan, 96 M.G. 
Marg, Opp. Raj Bh avan, Luck now-226001.

39. CMD, NTPC, NTPC Bh awan, SCOPE Complex, Insti tuti onal Area, Lodh i Road, 
New Delh i  - 110003.

40. Managi ng Di rector, DMRC Ltd., Metro Bh awan, Bri gade Lane, Barak h amba 
Road, New Delh i  - 1 10 001.
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41. Managi ng Di rector & CEO, DIMTS, 8th  Floor, A Block , IT Park  Road, Metro 
Vi h ar, Sh astri  Park , Sh ah dara, New Delh i , Delh i  -110053.

42. Managi ng Di rector, Nati onal Capi tal Regi on Transport Corporati on, Gati  Sh ak ti  
Bh awan, INA, New Delh i  - 1 10023.

43. Ch ai rman cum Managi ng Di rector, NBCC Bh awan, Lodh i Rd, New Delh i - 
110003

44. Ch ai rman, New Ok h la Industri al Development Auth ori ty (NOIDA), Mai n 
Admi ni strati ve Bldg. Sector 6, NOIDA, Uttar Pradesh .

45. Ch ai rman, Greater Noi da Industri al Development Auth ori ty, Plot No. 01, 
Knowledge Park  -04, Greater NOIDA, Gautam Budh  Nagar, UP - 201308.

46. Vi ce Ch ai rman, Gh azi abad Development Auth ori ty, Vi k as Path , Old Bus Stand, 
Gh azi abad, Uttar Pradesh  - 201001.

47. Ch i ef Executi ve Offi cer, Gurugram Metropoli tan Development Auth ori ty, Metro 
Stati on, Plot No3, Sector 44, Near HUDA Ci ty Centre, Gurugram, Haryana.

48. Member Secretary, Central Polluti on Control Board (CPCB), Pari vcsh  Bh awan, 
East Arj un Nagar, Delh i  - 110032.

49. Member Secretary, Uttar Pradesh  Polluti on Control Board, TC-12V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh  - 226010.

50. Member Secretary, Raj asth an Polluti on Control Board, 4, Jh alana 
Insti tuti onal Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

51. Member Secretary, Haryana Polluti on Control Board, C-1 1, Sector 6, 
Panch k ula, Haryana - 134109.

52. Member Secretary, Delh i  Polluti on Control Commi ttee, 6th  Floor, C Wi ng, Delh i  
Secretari at, 1 P Estate, Delh i  - 1 10002.

53. Ch i ef Engi neer, Urban Local Bodi es, Haryana, Di rectorate of Urban Local 
Bodi es, Bays No. 1 1-14, Sector 4, Panch k ula, Haryana - 134112.

54. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, Plot No. 18, Sector-7, 
Gomati  Nagar, Uttar Pradesh .

55. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, 22 Godam, Near Sh i v Li ne 
Fatak , Jai pur, Raj asth an.

56. Th e Deputy Commi ssi oner, Central Delh i , 14, Daryaganj , New Delh i  - 1 10002.
57. Th e Deputy Commi ssi oner, East Delh i , L M Bund, Sh astri Nagar, Delh i - 

110031.
58. Th e Deputy Commi ssi oner, New Delh i , 12/1, Jam Nagar House, Sah aj ah an 

Road, New Delh i  - 1 10011.
59. Th e Deputy Commi ssi oner, North  Delh i , Ali pur, Delh i  - 1 10036.
60. Th e Deputy Commi ssi oner, North  East Delh i , DC Offi ce Complex, Nand Nagari , 

Opposi te Gagan Ci nema, Delh i  - 110093.
61. Th e Deputy Commi ssi oner, North  West Delh i , O/o of th e Deputy Commi ssi oner, 

Kanj h awala, Delh i  - 1 10081.
62. Th e Deputy Commi ssi oner, Sh ah dra, Nand Nagari , Opposi te Gagan Ci nema, 

Delh i  - 110093.
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63. Th e Deputy Commi ssi oner, South  Delh i , M B Road, Sak et, New Delh i 110068.
64. Th e Deputy Commi ssi oner, South  East Delh i , Old Gargi College Bui ldi ng, 

Laj pat Nagar-IV, New Delh i  - 1 10024.
65. Th e Deputy Commi ssi oner, South  West Delh i , Old Termi nal Tax Bui ldi ng, 

Kapash cra, New Delh i - 110037.
66. Th e Deputy Commi ssi oner, West Delh i , Plot No. 3, Sh i vaj i Palace, Near West 

Mall Gate, Raj a Garden, New Delh i  - 110027.
67. Th e Di stri ct Magi strate, Meerut, Offi ce of th e Di stri ct Magi strate, Collectorate, 

Di stri ct Meerut, Uttar Pradesh  - 250002.
68. Th e Di stri ct Magi strate, Gh azi abad, Di stri ct Magi strate Offi ce, Collectorate, 

Raj nagar, Gh azi abad, Uttar Pradesh  - 201001.
69. Th e Di stri ct Magi strate, Sh amli , Bara bazar, Sh amli , Uttar Pradesh  - 247776
70. Th e Di stri ct Magi strate, Bulandsh ah r Collectorate, Bulandsh ah r, Uttar 

Pradesh  - 203001.
71. Th e Di stri ct Magi strate, Muzaffarnaga, Collectorate, (Near Prak ash  Ch owk ), 

Di stri ct - Muzaffarnagar, Uttar Pradesh  -251001.
72. Th e Di stri ct Magi strate, llapur, Collectorate, Hapur, Uttar Pradesh  -245101.
73. Th e Di stri ct Magi strate, Bagh pat, Collectorate, Bagh pat, Uttar Pradesh  - 

250619.
74. Th e Di stri ct Magi strate, Gautam Budh h a Nagar, Tulsi  Marg, Pock et G, Sector -

27, Noi da, Gautam Budh h a Nagar, Uttar Pradesh  -201301.
75. Th e Deputy Commi ssi oner, Roh tak , Mi ni  Secretari at, Di stri ct Roh tak , Haryana

124001.
76. Th e Deputy Commi ssi oner, Gurugram, Fi rst Floor, Mi ni Secretari at, 

Gururgram
77. Th e Deputy Commi ssi oner, Sonepat, Mi ni Secretari at, Di stri ct Sonepat, 

Haryana - 131001.
78. Th e Deputy Commi ssi oner, Pani pat, 1st F'loor, Mi ni Secretari at, Di stri ct 

Pani pat, Haryana - 132103.
79. Th e Deputy Commi ssi oner, Karnal, Mall Road, Karnal, Di stri ct Karnal, Haryana 

- 132001.
80. Th e Deputy Commi ssi oner, Fari dabad, Room No.- Ill, 1st Floor, Mi ni  

Secretari at, Sec-12, Fari dabad -121004.
81. Th e Deputy Commi ssi oner, Bh i wani , Commi ssi oners’ Offi ce, Bh i wani , Haryana 

-127021.
82. Th e Deputy Commi ssi oner, Rewari , Mi ni  Secretari at, Bawal Road, Raj i v Ch owk , 

Rewari , Haryana - 123401.
83. Th e Deputy Commi ssi oner, Mah endragarh  1st Floor Mi ni  Secretari at, Narnaul, 

Mah endragarh , Haryana.
84. Th e Deputy Commi ssi oner, Palwal, Room No-201, Second FToor, Mi ni  

Secretari at, Palwal, Haryana- 121102.
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85. Th e Deputy Commi ssi oner, Nuh , Second F'loor, Mi ni Secretari at Nuh , Haryana
- 122107.

86. Th e Deputy Commi ssi oner, Jh aj j ar, Mi ni Secretari at, DC Offi ce, Jh aj j ar, 
Haryana - 124103.

87. Th e Deputy Commi ssi oner, Ch ark h i Dadri , Mi ni Secretari at, Ch ark h i Dadri , 
Haryana.

88. Th e Deputy Commi ssi oner, Ji nd, O/o Deputy Commi ssi oner, Mi ni Secretari at, 
Ji nd, Haryana -126102.

89. Th e Di stri ct Collector & Magi strate, Collcctorate, Raj endra Nagar, Bh aratpur, 
Raj asth an -321001.

90. Th e Di stri ct Collector & Magi strate, Moh alla Ladi ya, Alwar, Raj asth an - 
301001.

91. Th e Commi ssi oner, Meerut Nagar Ni gam, Near Gh anta Gh ar, Kai ser Ganj  Road, 
Meerut - 250002.

92. Th e Commi ssi oner, Gh azi abad Nagar Ni gam, Navyug Mark et, Opp. Old Bus 
Stand, Gh azi abad, Uttar Pradesh  -201001.

93. Th e Ch ai rman, Nagar Pali k a Pari sh ad Sh amli  Mi ll Road, Sh amli , Uttar Pradesh
- 247776.

94. Th e Ch ai rman, Nagar Pali k a, Bulandsh ah r, Uttar Pradesh .
95. Th e Ch ai rman, Nagar Pali k a Pari sh ad, SD Area, Muzaffarnagar, Uttar Pradesh

- 251002.
96. Th e Ch ai rman, Nagar Pali k a Pari sh ad, Hapur, Loth i Gate Nagar, Atarpura 

Ch opla, Hapur, Uttar Pradesh  -245101.
97. Th e Ch ai rman, Nagar Pali k a Pri sh ad, Bagh pat, Uttar Pradesh .
98. Ch i ef Executi ve Offi cer, Gautam Budh h a Nagar, Uttar Pradesh .
99. Th e Commi ssi oner, Muni ci pal Corporati on Roh tak , Ambcdk ar Ch owk , M C 

Offi ce, Opp. BSNL Offi ce, Roh tak , Haryana - 124001.
100. Th e Commi ssi oner, Muni ci pal Corporati on, Sonepat, Near Rai lway Stati on, 

Rai lway Road, Sonepat, Haryana - 131001.
101. Th e Commi ssi oner, Muni ci pal Corporati on Pani pat, Tau Devi Lal Complex, 

Rai lway Road, Pani pat, Haryana - 132103.
102. Th e Commi ssi oner, Muni ci pal Corporati on Karnal, Sector-12, (near Mi ni  

Secretari at), Urban State, Karnal, Haryana - 132001.
103. Th e Commi ssi oner, Muni ci pal Corporati on Fari dabad, B.K Ch owk i , New 

Industri al Town, Fari dabad, Haryana - 121001.
104. Th e Commi ssi oner, Muni ci pal Corporati on Gurugram, C 1, Info Ci ty, Sector 34, 

Gurugram, Haryana -122001.
105. Th e Di stri ct Muni ci pal Commi ssi oner, Bh i wani Muni ci pal Commi ttee, Near 

Rai lway Stati on, Bh i wani , Haryana.
106. Th e Addi ti onal Deputy Commi ssi oner, Muni ci pal Counci l Rew’ari , Bh arawas 

Rd, Near Agarsen Ch owk ,Bh aj an Ka Bagh , Raam Bagh  Mah alla Rcwari , 
Haryana -123401.
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107. Th e Di stri ct Muni ci pal Commi ssi oner, Muni ci pal Counci l Narnaul, Near PWD 
Rest House, Narnaul, Mah endragarh , Haryana.

108. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Palwal, Second Floor, Mi ni  
Secretari at, Palwal, Haryana- 121102.

109. Th e Executi ve Offi cer, Muni ci pal Commi ttee, Nuh , Near Sabzi Mandi , Ci vi l 
Li ncs, Nuh , Haryana - 122107.

1 10. Th e Executi ve Offi cer, Muni ci pal Counci l, Jh aj j ar, Ch h uch h ak was Road, 
Jh aj j ar, Haryana 124103.

111. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Mi ni Secretari at, Di stri ct 
Ch ark h i  Dadri , Haryana.

112. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Poli ce Li nes, Di stri ct Ji nd, 
Haryana -126102.

1 13. Th e Commi ssi oner, Nagar Ni gam Bh aratpur, Math ura Gate, Bh aratpur, 
Raj asth an - 321001.

114. Th e Commi ssi oner, Nagar Pari sh ad, Alwar Ch urch  Road, Alwar, Raj asth an.
1 15. Th e Ch i ef Executi ve Offi cer (CEO), Plot No. 3, Sector 44, Near 11UDA Ci ty Centre 

Metro Stati on, Gurugram, Haryana - 122003.
116. Ch i ef Controller of Explosi ves, PESO, CGO Complex, 5th , A Block , Semi nary 

Hi lls, Nagpur, Mah arash tra - 440001.
117. Managi ng Di rector, BSES Raj dh ani Power Li mi ted, BSES Raj dh ani Power 

Li mi ted, BSES Bh awan, Neh ru Place, New Delh i  - 110019.
1 18. Th e Managi ng Di rector, BSES Yamuna Power Li mi ted, Sh ak ti  Ki ran Bui ldi ng, 

Vi sh was Nagar, Sh ah dara, Delh i  -110032.
119. Ch i ef Executi ve Offi cer, Tata Power Delh i Di stri buti on Li mi ted (TPDDL), Tata 

Power Delh i  Di stri buti on Ltd, Hudson Li nes, Ki ngsway Camp, Delh i -1 10 009.
120. Managi ng Di rector, Uttar Haryana Vi dyut Vi tran Ni gam Li mi ted (UHVVNL) 

Vi dyut Sadan, Plot No. C-16, Sector-6, Panch k ula, Haryana.
121. Managi ng Di rector, Dak sh ani  Haryana Vi dyut Vi tran Ni gam Li mi ted (DHWNL), 

Vi dyut Sadan, Vi dyut Nagar, Hi sar, Haryana -125005.
122. Managi ng Di rector, Pash ch i manch al Vi dyut Vi tran Ni gam Li mi ted (PWNL), 

Urj a Bh awan, Vi ctori a Park , Meerut, Uttar Pradesh  - 250001.
123. Managi ng Di rector, Noi da Power Company Li mi ted (NPCL) Commerci al 

Complex, 1st Avenue, Pock et 11, Sector Alph a II, Greater Noi da, Uttar Pradesh .
124. Managi ng Di rector, Jai pur Vi dyut Vi tran Ni gam Li mi ted (JWNL), Vi dyut 

Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.
125. Managi ng Di rector, Bh aratpur Electri ci ty Servi ce Li mi ted (JWNL) Vi dyut 

Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.
126. Managi ng Di rector, Delh i  Transport Corporati on (DTC), Government of Nati onal 

Capi tal Terri tory of Delh i , DTC Headquarters, IP Estate, New Delh i -110002.
127. Managi ng Di rector, U P State Road Transport Corporati on, Teh ri Koth i , MG 

Marg, Luck now, Uttar Pradesh  - 226 001.
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128. Managi ng Di rector, State Road Transport Corporati on of Haryana, 30 Bays 
Bui ldi ng, 2nd Floor, Sector - 17C, Ch andi garh  - 160017.

129. Managi ng Di rector, Raj asth an State Road Transport Corporati on, Pari vah an 
Marg, Ch aumu House, Jai pur, Raj asth an - 302 001

130. Th e Ch i ef Engi neer (O&M), Raj i v Gandh i  Th ermal Power Proj ect, Haryana Power 
Generati on Corporati on Ltd.,Teh si l, Kh edar, Barwala, Vi dyut Sadan Vi dyut 
Nagar Hi sar, Haryana - 125 122.

131. Th e Ch i ef Engi neer (O&M), Deen Bandh u Ch h otu Ram Th ermal Power Stati on, 
Haryana Power Generati on Corporati on Ltd, Vi llage- Pansara, Yamunanagar - 
135 004.

132. Th e Ch i ef Engi neer (O&M), Pani pat Th ermal Power Stati on, Haryana Power 
Generati on Corporati on Ltd..Vi llage Assan, Ji nd Road, Pani pat, Haryana - 132 
105.

133. Sr. Vi ce Presi dent (O&M), Jh aj j ar Power Ltd., Mah atma Gandh i  Th ermal Power 
Plant, CLP Indi a Ltd, Tch si l- Matanh ai , Di st- Jh aj j ar, Haryana - 124106

134. Plant i n ch arge, Harduaganj Th ermal Power Stati on, Uttar Pradesh  Raj ya 
Vi dyut Utpadan Ni gam Li mi ted, 14, Ash ok  Marg, Sh ak ti  Bh avan, Luck now

135. Th e Ch i ef Engi neer (O&M) Talwandi Sabo Power Ltd, Vi llage - Banawala, 
Mansa, Talwandi  Sabo Road, Mansa - 151 302.

136. Sr. Vi ce Presi dent (O&M), Raj pura Th ermal Power Plant, Nabh a Power Ltd, 
Nalash /Nalas Vi llage, Raj pura, Di st. Pati ala, Ih j nj ab.

137. Th e Ch i ef Engi neer (O&M), Guru Gobi nd Si ngh  Th ermal Power Stati on, Punj ab 
State Electri ci ty Board, Ropar, Punj ab.

138. Th e Ch i ef Engi neer (O&M), Guru Hargobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board Lch ra Moh abbat, Bh ati nda, Punj ab.

139. Ch i ef General Manager, Nati onal Capi tal Th ermal Power Stati on (NCTPS) 
Nati onal Th ermal Power Corporati on, Dadri , Di st: Gautam Budh nagar, Uttar 
Pradesh  -20 1 008.

140. Th e Ch i ef Engi neer (O&M) Raj i v Gandh i  Th ermal Power Proj ect, Haryana Power 
Generati on Corporati on Ltd., Teh si l, Kh edar, Barwala, Hi sar, Haryana 125 
122.

Copy for i nformati on and appropri ate acti on to:

1. Th e Ch ai rman and CEO, Rai lway Board, Rai si na Road, Central Secretari at, New 
Delh i , Delh i 1 10001.

2. Th e Secretary, Department of Personnel and Trai ni ng (Doi n'), Government of 
Indi a, Room No. - 1 12, North  Block , New Delh i  - J 10 001

3. Th e Di rector General, Central Publi c Work  Department (CPWD) A-Wi ng, Room 
No. 101 Ni rman Bh awan, New Delh i

4. Th e Addi ti onal Ch i ef Secretary, Health  Department, Govt, of Haryana
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5. Th e Addi ti onal Ch i ef Secretary, Medi cal Health  & Fami ly Welfare Department, 
Govt, of Raj asth an

6. Th e Pri nci pal Secretary, Medi cal Health  & Fami ly Welfare, Govt, of Uttar 
Pradesh

7. Th e Secretary, Health  & Fami ly Welfare, Govt, of NCT of Delh i
Copy also to:

1. Th e Secretary, Mi ni stry of Envi ronment, Forest and Cli mate Ch ange, 
Government of Indi a, Indi ra Paryavaran Bh awan, dor Bagh , New Delh i

2. Th e Defence Secretary, Mi ni stry of Defence, Government of Indi a, South  Block , 
New Delh i  - 110 001.

3. Th e Secretary, Mi ni stry of Petroleum and Natural Gas, Government of Indi a, 
Sh astri  Bh awan, New Delh i  - 1 10 001.

4. Th e Secretary, Mi ni stry of Road Transport and Hi gh ways, Government of Indi a, 
Transport Bh awan, New Delh i  - 110 001.

5. Th e Secretary, Mi ni stry of Power, Government of Indi a, Rafi Marg, Sh ram 
Sh ak ti  Bh avan, New Delh i , Delh i 110001

6. Th e Secretary, Department of Telecommuni cati on, Mi ni stry of Communi cati on 
&, IT, Government of Indi a, Sanch ar Bh awan, 20 Ash ok a Road, New Delh i

7. Th e Ch ai rperson and all Members (i ncludi ng Associ ate Members), CAQM

(i -i .K. Agrawal) 
Di rector (Tech ni cal)

(Member Convenor of Sub-Commi ttee on GRAP)
Di re,
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Commi ssi on for Ai r Quali ty Management i n

Nati onal Capi tal Regi on and 

Adj oi ni ng Areas TAGM

No. 120017/27/GRAP/2021 /CAQM ) I d'p 3rd January, 2025

ORDER

Sub.: Invocati on of acti ons under Stage III (8Severe9 Ai r Quali ty) of 
revi sed GRAP (December, 2024) - steps to be tak en

Th e Commi ssi on for Ai r Quali ty Management i n NCR and adj oi ni ng 
areas, earli er i ssued GRAP vi de Di recti on No. 83 dated 17.09.2024. Th e 
Commi ssi on, as per th e Hon’ble Supreme Court di recti ons dated 25.11.2024 
and 05.12.2024, compreh ensi vely revi sed th e sch edule of GRAP and 
submi tted to th e Hon’ble Supreme Court on date 12.12.2024. Revi sed 
sch edule of GRAP was i ssued by th e Commi ssi on vi de i ts order dated 
13.12.2024 for i mplementati on wi th  i mmedi ate effect by all concerned 
(avai lable on CAQM websi te i .e., caqm.ni c.i n).

2. Th e Hon’ble Supreme Court i n i ts di recti ons i n WP(C) No. 13029 of 1985 
i n th e matter of M.C. Meh ta Vs. Uni on of Indi a & Ors. dated 05.12.2024, i nter 
ali a, di rected th e Commi ssi on as under:

“...we must record h ere th at i f th e Commi ssi on fi nds th at th e AQI goes 
above 350, as a precauti onary measure, Stage-Ill measures wi ll h ave to 
be i mmedi ately i mplemented. If th e AQI crosses 400 on a gi ven day, 
Stage-IV measures wi ll h ave to be rei ntroduced...”

3. Th i s was furth er rei terated by th e Hon’ble Supreme Court i n i ts Order 
dated 12.12.2024 and 19.12.2024 i n th e above sai d matter.

4. As of now, Stage-1 & II of GRAP arc i n force vi de order dated 14.10.2024 
& 21.10.2024.

5. Noti ng an i ncreasi ng trend i n AQI levels of Delh i , th e Sub-Commi ttee 
on GRAP i n i ts meeti ng h eld today, revi ewed th e ai r quali ty scenari o i n th e 
regi on as well as th e IMD/IITM forecasts and observed as under:

Th e Sub-Commi ttee observed th at th e AQI of Delh i i s exh i bi ti ng an

i ncreasi ng trend, crossed 350 i n th e morni ng today and h as been 

recorded 371 at 4:00 PM owi ng to dense fog, low mi xi ng h ei gh t, vari able

wi nds and unfavorable meteorologi cal condi ti ons.
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Furth er, th e forecasts from IMD/IITM also suggest a li k eli h ood of th e AQ1

of Delh i  to parti cularly remai n i n th i s adverse range for th e comi ng days

owi ng to unfavorable meteorologi cal condi ti ons.

6. Accordi ngly, i n an effort to prevent furth er deteri orati on of th e ai r quali ty 
and i n pursuance of th e Hon’ble Supreme Court’s di recti ves, th e Sub 
Commi ttee on GRAP h ereby deci de to i nvok e ALL acti ons under Stage-Ill 
(8Severe' Ai r Quali ty of Delh i ) of th e extant Sch edule of GRAP, wi th  
i mmedi ate effect i n ri gh t earnest by all th e agenci es concerned i n Delh i -NCR, 
i n addi ti on to th e Stage-l and II acti ons already i n force.

7. Acti ons under Stages-1 II & III of th e revi sed GRAP sh all be i mplemented, 
moni tored and revi ewed by all th e agenci es concerned i n th e enti re NCR to 
ensure th at th e AQI levels do not sli p furth er. All i mplementi ng agenci es sh all 
k eep stri ct vi gi l and i ntensi fy measures of th e revi sed GRAP sch edule. Ci ti zens 
are requested to stri ctly adh ere to th e ci ti zen ch arter under GRAP Stage-Ill.

8. Th e Sub-Commi ttee, sh all be k eepi ng a close watch  on th e ai r quali ty
scenari o and revi ew th e si tuati on from ti me to ti me for furth er appropri ate 
deci si on dependi ng upon th e Ai r Quali ty i n Delh i and forecast made by 
IMD/IITM. .

(trK. Agrawal)
Di rector (Tech ni cal)

(Member Convenor of Sub-Commi ttee on GRAP)

To:
1. Th e Ch i ef Secretary, Government of Uttar Pradesh , 101, Lok  Bh awan, U. P. 

Ci vi l Secretari at, Vi dh an Sabh a Marg, Luck now - 226 001.
2. Th e Ch i ef Secretary, Government of Raj asth an, Government Secretari at, 

Jai pur, Raj asth an - 302 005.
3. Th e Ch i ef Secretary, Government of Haryana, 4th  Floor, Ci vi l Secretari at, 

Sector - 1, Ch andi garh .
4. Th e Ch i ef Secretary, Government of NCT of Delh i , 3rd Floor, Delh i  

Secretari at, I. P. Estate, New Delh i  - 110 002.
5. Addi ti onal Ch i ef Secretary/Pri nci pal Secretary, Department of

Envi ronment, Uttar Pradesh .
6. Addi ti onal Ch i ef Secretary, Department of Envi ronment, Room No. 335, 3rd 

Floor, Haryana New Secretari at, Sector 17, Ch andi garh .
7. Addi ti onal Ch i ef Secretary / Pri nci pal Secretary, Department of 

Envi ronment, Government of NCT of Delh i , Room No. 801, 8th  Floor, B 
Wi ng, Delh i  Secretari at, Delh i  - 110002.

8. Pri nci pal Secretary, Department of Envi ronment, Room No. 4224, 2nd Floor, 
Mai n Bui ldi ng, Government of Raj asth an Sectt. Jai pur.

9. Pri nci pal Secretary, Department of Transport, Government of Uttar 
Pradesh , Room No. 701, Bapu Bh awan, Hazratganj , Luck now, Uttar 
Pradesh

10. Addl. Ch i ef Secretary, Department of Transport, Govt, of Raj asth an, Room 
No. 4102, Mai n Bui ldi ng, Raj asth an Sach i valya, Jai pur, Raj asth an.

2 | Page8

40535



11. Pri nci pal Secretary, Department of Transport, Government of Haryana, 
Room No. 621, 6th  Floor, New Secretari at Bldg. Sector 17, Ch andi garh .

12. Pri nci pal Secretary cum Commi ssi oner, Department of Transport, 
Government of NCT of Delh i 5/9, Under Hi ll Road. Ludlow Castle, Ci vi l 
Li nes, Delh i  - 110054.

13. Pri nci pal Secretary, Urban Local Bodi es, Uttar Pradesh , 201, Lok  Bh awan, 
Luck now, Uttar Pradesh .

14. Pri nci pal Secretary, Urban Local Bodi es, Raj asth an, Food Bui ldi ng, 
Secretari at Jai pur, Raj asth an.

15. Pri nci pal Secretary, Urban Local Bodi es, Haryana, 506, 5th  Floor, New Ci vi l 
Secretari at, Sector 17, Ch andi garh .

16. Commi ssi oner of Poli ce, Delh i , New Poli ce Hqrs., Jai si ngh  Road, New Delh i .
17. Di rector General of Poli ce, Uttar Pradesh , Poli ce Headquarters, 9th  Floor, 

Tower -2, Gomti  Nagar Ext., Sh ah eed Path , Luck now, Uttar Pradesh .
18. Di rector General of Poli ce, Raj asth an, Poli ce Headquarters, Lal Koth i , Tonk  

Road, Jai pur, Raj asth an.
19. Di rector General of Poli ce, Haryana, Poli ce Headquarters, Sector-6, Ci ty- 

Panch k ula, Haryana -134109.
20. Speci al Commi ssi oner of Poli ce (Traffi c) Delh i , Delh i Poli ce New 

Headquarters, Towcr-I, 3rd Floor, Jai si ngh  Road, New Delh i .
21. Addl. Di rector General of Poli ce, (Traffi c) Uttar Pradesh , Poli ce 

Headquarters, Si gnature Bldg. Gomati Nagar Vi star, Luck now, Uttar 
Pradesh .

22. Addl. Di rector General of Poli ce (Traffi c), Raj asth an, Room No. 740, Poli ce 
Headquarters, Neh ru Palace, Tonk  Road, Jai pur, Raj asth an.

23. Inspector General of Poli ce (Traffi c & Hi gh ways), Haryana, Sector-7, Karnal, 
Haryana.

24. Ch ai rman, Nati onal Hi gh way Auth ori ty of Indi a (NI1AI), G 5&7, Sector 10, 
Dwark a, New Delh i  - 1 10075.

25. Vi ce-Ch ai rman, Delh i Development Auth ori ty (DDA), B Block , 1st Floor, 
Vi k as Sadan, INA, New Delh i  - 1 10023.

26. Ch ai rman, New Delh i Muni ci pal Counci l (NDMC), Pali k a Kendra, 
Parli ament Street, New Delh i  - 110001.

27. Commi ssi oner, Muni ci pal Corporati on of Delh i , Ci vi c Centre, 4th Floor, 
Mi nto Road, Delh i  - 110002

28. Engi neer i n ch i ef (E i n C-I,II, III) Muni ci pal Corporati on of Delh i , Ci vi c 
Centre, Mi nto Road, New Delh i 110002

29. Ch i ef Executi ve Offi cer, Delh i  Cantonment Board, Sadar Bazar Road, Delh i  
Cantonment, Delh i 1 10010.

30. Ch ai rman, Central Polluti on Control Board (CPCB), Pari vesh  Bh awan, East 
Arj un Nagar, Delh i  - 110032.

31. Ch ai rman, Uttar Pradesh  Polluti on Control Board, T C, 12 V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh .

32. Ch ai rman, Raj asth an Polluti on Control Board, 4, Jh alana Insti tuti onal 
Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

33. Ch ai rman, Haryana Polluti on Control Board, C-ll, Sector 6, Panch k ula, 
Haryana - 134109.

34. Ch ai rman, Delh i Polluti on Control Commi ttee, 6th  Floor, C Wi ng, Delh i  
Secretari at, IP Estate, Delh i  - 1 10002.

35. Engi neer-i n-Ch i ef, Publi c Work  Department (PWD), Delh i , 12th  Floor, Maso 
Bui ldi ng, Indraprasth a Estate, New Delh i ! 10002.
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36. Engi neer-i n-Ch i ef, Publi c Work s Department, Haryana, Ni rman Sadan, Plot 
No.l, Dak sh ana Marg, Sector -33 A, Haryana PWD (B&R), Ch andi garh .

37. Engi neer-i n-Ch i ef, Publi c Work s Department, Raj asth an, 170, Kamala 
Neh ru Nagar, Ganpati  Nagar, Jai pur, Raj asth an - 302007.

38. Engi neer In Ch i ef, U.P. Publi c Work s Department, Ni rman Bh avan, 96 M.G. 
Marg, Opp. Raj Bh avan, Luck now-226001.

39. CMD, NTPC, NTPC Bh awan, SCOPE Complex, Insti tuti onal Area, Lodh i  
Road, New Delh i  - 110003.

40. Managi ng Di rector, DMRC Ltd., Metro Bh awan, Bri gade Lane, Barak h amba 
Road, New Delh i  - 110 001.

41. Managi ng Di rector & CEO, DIMTS, Sth  Floor, A Block , IT Park  Road, Metro 
Vi h ar, Sh astri  Park , Sh ah dara, New Delh i , Delh i  -110053.

42. Managi ng Di rector, Nati onal Capi tal Regi on Transport Corporati on, Gati  
Sh ak ti  Bh awan, INA, New Delh i  - 110023.

43. Ch ai rman cum Managi ng Di rector, NBCC Bh awan, Lodh i  Rd, New Delh i - 
110003

44. Ch ai rman, New Ok h la Industri al Development Auth ori ty (NOIDA), Mai n 
Admi ni strati ve Bldg. Sector 6, NOIDA, Uttar Pradesh .

45. Ch ai rman, Greater Noi da Industri al Development Auth ori ty, Plot No. 01, 
Knowledge Park  -04, Greater NOIDA, Gautam Budh  Nagar, UP - 201308.

46. Vi ce Ch ai rman, Gh azi abad Development Auth ori ty, Vi k as Path , Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.

47. Ch i ef Executi ve Offi cer, Gurugram Metropoli tan Development Auth ori ty, 
Metro Stati on, Plot No3, Sector 44, Near HUDA Ci ty Centre, Gurugram, 
Haryana.

48. Member Secretary, Central Polluti on Control Board (CPCB), Pari vesh  
Bh awan, East Arj un Nagar, Delh i  - 110032.

49. Member Secretary, Uttar Pradesh  Polluti on Control Board, TC-12V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh  - 226010.

50. Member Secretary, Raj asth an Polluti on Control Board, 4, Jh alana 
Insti tuti onal Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

51. Member Secretary, Haryana Polluti on Control Board, C-ll, Sector 6, 
Panch k ula, Haryana - 134109.

52. Member Secretary, Delh i Polluti on Control Commi ttee, 6th  Floor, C Wi ng, 
Delh i  Secretari at, I P Estate, Delh i  - 110002.

53. Ch i ef Engi neer, Urban Local Bodi es, Haryana, Di rectorate of Urban Local 
Bodi es, Bays No. 11-14, Sector 4, Panch k ula, Haryana - 134112.

54. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, Plot No. 18, Sector-7, 
Gomati  Nagar, Uttar Pradesh .

55. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, 22 Godam, Near Sh i v 
Li ne Fatak , Jai pur, Raj asth an.

56. Th e Deputy Commi ssi oner, Central Delh i , 14, Daryaganj , New Delh i - 
110002.

57. Th e Deputy Commi ssi oner, East Delh i , L M Bund, Sh astri  Nagar, Delh i  - 
110031.

58. Th e Deputy Commi ssi oner, New Delh i , 12/1, Jam Nagar House, Sah aj ah an 
Road, New Delh i  - 110011.

59. Th e Deputy Commi ssi oner, North  Delh i , Ali pur, Delh i  - 110036.
60. Th e Deputy Commi ssi oner, North  East Delh i , DC Offi ce Complex, Nand 

Nagari , Opposi te Gagan Ci nema, Delh i  - 110093.
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61. Th e Deputy Commi ssi oner, North West Delh i , O/o of th e Deputy 
Commi ssi oner, Kanj h awala, Delh i  - 110081.

62. Th e Deputy Commi ssi oner, Sh ah dra, Nand Nagari , Opposi te Gagan 
Ci nema, Delh i  - 1 10093.

63. Th e Deputy Commi ssi oner, South  Delh i , M B Road, Sak et, New Delh i  
110068.

64. Th e Deputy Commi ssi oner, South  East Delh i , Old Gargi College Bui ldi ng, 
Laj pat Nagar-IV, New Delh i  - 1 10024.

65. Th e Deputy Commi ssi oner, South  West Delh i , Old Termi nal Tax Bui ldi ng, 
Kapash era, New Delh i - 110037.

66. Th e Deputy Commi ssi oner, West Delh i , Plot No. 3, Sh i vaj i  Palace, Near West 
Mall Gate, Raj a Garden, New Delh i  - 110027.

67. Th e Di stri ct Magi strate, Meerut, Offi ce of th e Di stri ct Magi strate, 
Collectorate, Di stri ct Meerut, Uttar Pradesh  - 250002.

68. Th e Di stri ct Magi strate, Gh azi abad, Di stri ct Magi strate Offi ce, Collectorate, 
Raj nagar, Gh azi abad, Uttar Pradesh  - 201001.

69. Th e Di stri ct Magi strate, Sh amli , Bara bazar, Sh amli , Uttar Pradesh  - 
247776

70. Th e Di stri ct Magi strate, Bulandsh ah r Collectorate, Bulandsh ah r, Uttar 
Pradesh  - 203001.

71. Th e Di stri ct Magi strate, Muzaffarnaga, Collectorate, (Near Prak ash  Ch owk ), 
Di stri ct - Muzaffarnagar, Uttar Pradesh  -251001.

72. Th e Di stri ct Magi strate, Hapur, Collectorate, Hapur, Uttar Pradesh  - 
245101.

73. Th e Di stri ct Magi strate, Bagh pat, Collectorate, Bagh pat, Uttar Pradesh  - 
250619.

74. Th e Di stri ct Magi strate, Gautam Budh h a Nagar, Tulsi Marg, Pock et G, 
Sector -27, Noi da, Gautam Budh h a Nagar, Uttar Pradesh  -201301.

75. Th e Deputy Commi ssi oner, Roh tak , Mi ni Secretari at, Di stri ct Roh tak , 
Haryana - 124001.

76. Th e Deputy Commi ssi oner, Gurugram, Fi rst Floor, Mi ni Secretari at, 
Gururgram

77. Th e Deputy Commi ssi oner, Sonepat, Mi ni Secretari at, Di stri ct Sonepat, 
Haryana - 131001.

78. Th e Deputy Commi ssi oner, Pani pat, 1st Floor, Mi ni Secretari at, Di stri ct 
Pani pat, Haryana - 132103.

79. Th e Deputy Commi ssi oner, Kamal, Mall Road, Karnal, Di stri ct Karnal, 
Haryana - 132001.

80. Th e Deputy Commi ssi oner, Fari dabad, Room No.- Ill, 1st Floor, Mi ni  
Secretari at, Sec-12, F'ari dabad -121004.

81. Th e Deputy Commi ssi oner, Bh i wani , Commi ssi oners’ Offi ce, Bh i wani , 
Haryana -127021.

82. Th e Deputy Commi ssi oner, Rewari , Mi ni Secretari at, Bawal Road, Raj i v 
Ch owk , Rewari , Haryana - 123401.

83. Th e Deputy Commi ssi oner, Mah cndragarh 1st Floor Mi ni Secretari at, 
Narnaul, Mah cndragarh , Haryana.

84. Th e Deputy Commi ssi oner, Palwal, Room No-201, Second Floor, Mi ni  
Secretari at, Palwal, Haryana- 121 102.

85. Th e Deputy Commi ssi oner, Nuh , Second Floor, Mi ni Secretari at Nuh , 
Haryana - 122107.
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86. Th e Deputy Commi ssi oner, Jh aj j ar, Mi ni Secretari at, DC Offi ce, Jh aj j ar, 
Haryana - 124103.

87. Th e Deputy Commi ssi oner, Ch ark h i Dadri , Mi ni Secretari at, Ch ark h i  
Dadri , Haryana.

88. Th e Deputy Commi ssi oner, Ji nd, O/o Deputy Commi ssi oner, Mi ni  
Secretari at, Ji nd, Haryana -126102.

89. Th e Di stri ct Collector & Magi strate, Collectorate, Raj endra Nagar, 
Bh aratpur, Raj asth an -321001.

90. Th e Di stri ct Collector & Magi strate, Moh alla Ladi ya, Alwar, Raj asth an - 
301001.

91. Th e Commi ssi oner, Meerut Nagar Ni gam, Near Gh anta Gh ar, Kai ser Ganj  
Road, Meerut - 250002.

92. Th e Commi ssi oner, Gh azi abad Nagar Ni gam, Navyug Mark et, Opp. Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.

93. Th e Ch ai rman, Nagar Pali k a Pari sh ad Sh amli Mi ll Road, Sh amli , Uttar 
Pradesh  - 247776.

94. Th e Ch ai rman, Nagar Pali k a, Bulandsh ah r, Uttar Pradesh .
95. Th e Ch ai rman, Nagar Pali k a Pari sh ad, SD Area, Muzaffarnagar, Uttar 

Pradesh  - 251002.
96. Th e Ch ai rman, Nagar Pali k a Pari sh ad, Hapur, Loth i  Gate Nagar, Atarpura 

Ch opla, Hapur, Uttar Pradesh  -245101.
97. Th e Ch ai rman, Nagar Pali k a Pri sh ad, Bagh pat, Uttar Pradesh .
98. Ch i ef Executi ve Offi cer, Gautam Budh h a Nagar, Uttar Pradesh .
99. Th e Commi ssi oner, Muni ci pal Corporati on Roh tak , Ambedk ar Ch owk , M C 

Offi ce, Opp. BSNL Offi ce, Roh tak , Haryana - 124001.
100. Th e Commi ssi oner, Muni ci pal Corporati on, Sonepat, Near Rai lway Stati on, 

Rai lway Road, Sonepat, Haryana - 131001.
101. Th e Commi ssi oner, Muni ci pal Corporati on Pani pat, Tau Devi  Lal Complex, 

Rai lway Road, Pani pat, Haryana - 132103.
102. Th e Commi ssi oner, Muni ci pal Corporati on Karnal, Sector-12, (near Mi ni  

Secretari at), Urban State, Karnal, Haryana - 132001.
103. Th e Commi ssi oner, Muni ci pal Corporati on Eari dabad, B.K Ch owk i , New 

Industri al Town, Eari dabad, Haryana - 121001.
104. Th e Commi ssi oner, Muni ci pal Corporati on Gurugram, C 1, Info Ci ty, Sector 

34, Gurugram, Haryana -122001.
105. Th e Di stri ct Muni ci pal Commi ssi oner, Bh i wani  Muni ci pal Commi ttee, Near 

Rai lway Stati on, Bh i wani , Haryana.
106. Th e Addi ti onal Deputy Commi ssi oner, Muni ci pal Counci l Rewari , 

Bh arawas Rd, Near Agarsen Ch owk ,Bh aj an Ka Bagh , Raam Bagh  Mah alla 
Rewari , Haryana -123401.

107. Th e Di stri ct Muni ci pal Commi ssi oner, Muni ci pal Counci l Narnaul, Near 
PWD Rest House, Narnaul, Mah endragarh , Haryana.

108. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Palwal, Second Eloor, Mi ni  
Secretari at, Palwal, Haryana- 121102.

109. Th e Executi ve Offi cer, Muni ci pal Commi ttee, Nuh , Near Sabzi  Mandi , Ci vi l 
Li nes, Nuh , Haryana - 122107.

110. Th e Executi ve Offi cer, Muni ci pal Counci l, Jh aj j ar, Ch h uch h ak was Road, 
Jh aj j ar, Haryana - 124103.

111. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Mi ni Secretari at, Di stri ct 
Ch ark h i  Dadri , Haryana.
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112. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Poli ce Li nes, Di stri ct Ji nd, 
Haryana -126102.

113. Th e Commi ssi oner, Nagar Ni gam Bh aratpur, Math ura Gate, Bh aratpur, 
Raj asth an - 321001.

114. Th e Commi ssi oner, Nagar Pari sh ad, Alwar Ch urch  Road, Alwar, Raj asth an.
115. Th e Ch i ef Executi ve Offi cer (CEO), Plot No. 3, Sector 44, Near HUDA Ci ty 

Centre Metro Stati on, Gurugram, Haryana - 122003.
116. Ch i ef Controller of Explosi ves, PESO, CGO Complex, 5th , A Block , 

Semi nary Hi lls, Nagpur, Mah arash tra - 440001.
117. Managi ng Di rector, BSES Raj dh ani Power Li mi ted, BSES Raj dh ani Power 

Li mi ted, BSES Bh awan, Neh ru Place, New Delh i  - 110019.
118. Th e Managi ng Di rector, BSES Yamuna Power Li mi ted, Sh ak ti Ki ran 

Bui ldi ng, Vi sh was Nagar, Sh ah dara, Delh i -110032.
119. Ch i ef Executi ve Offi cer, Tata Power Delh i Di stri buti on Li mi ted (TPDDL), 

Tata Power Delh i Di stri buti on Ltd, Hudson Li nes, Ki ngsway Camp, Delh i - 
110 009.

120. Managi ng Di rector, Uttar Haryana Vi dyut. Vi tran Ni gam Li mi ted (UHWNL) 
Vi dyut Sadan, Plot No. C-16, Scctor-6, Panch k ula, Haryana.

121. Managi ng Di rector, Dak sh ani Haryana Vi dyut Vi tran Ni gam Li mi ted 
(DHWNL), Vi dyut Sadan, Vi dyut Nagar, Hi sar, Haryana -125005.

122. Managi ng Di rector, Pash ch i manch al Vi dyut Vi tran Ni gam Li mi ted (PWNL), 
Urj a Bh awan, Vi ctori a Park , Meerut, Uttar Pradesh  - 250001.

123. Managi ng Di rector, Noi da Power Company Li mi ted (NPCL) Commerci al 
Complex, 1st Avenue, Pock et H, Sector Alph a II, Greater Noi da, Uttar 
Pradesh .

124. Managi ng Di rector, Jai pur Vi dyut Vi tran Ni gam Li mi ted (JWNL), Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.

125. Managi ng Di rector, Bh aratpur Electri ci ty Servi ce Li mi ted (JWNL) Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.

126. Managi ng Di rector, Delh i Transport Corporati on (DTC), Government of 
Nati onal Capi tal Terri tory of Delh i , DTC Headquarters, IP Estate, New 
Delh i -110002.

127. Managi ng Di rector, U P State Road Transport Corporati on, Tch ri  Koth i , MG 
Marg, Luck now, Uttar Pradesh  - 226 001.

128. Managi ng Di rector, State Road Transport Corporati on of Haryana, 30 Bays 
Bui ldi ng, 2nd Floor, Sector - 17C, Ch andi garh  - 160017.

129. Managi ng Di rector, Raj asth an State Road Transport Corporati on, 
Pari vah an Marg, Ch aumu House, Jai pur, Raj asth an - 302 001

130. Th e Ch i ef Engi neer (O&M), Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd.,Tch si l, Kh edar, Barwala, Vi dyut Sadan 
Vi dyut Nagar Hi sar, Haryana - 125 122.

131. Th e Ch i ef Engi neer (O&M), Deen Bandh u Ch h otu Ram Th ermal Power 
Stati on, Haryana Power Generati on Corporati on Ltd, Vi llage- Pansara, 
Yamunanagar- 135 004.

132. Th e Ch i ef Engi neer (O&M), Pani pat Th ermal Power Stati on, Haryana Power 
Generati on Corporati on Ltd.,Vi llage Assan, Ji nd Road, Pani pat, Haryana - 
132 105.

133. Sr. Vi ce Presi dent (O&M), Jh aj j ar Power Ltd., Mah atma Gandh i Th ermal 
Power Plant, CLP Indi a Ltd, Tch si l- Matanh ai , Di st- Jh aj j ar, Haryana 
124106
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134. Plant i n ch arge, Harduaganj  Th ermal Power Stati on, Uttar Pradesh  Raj ya 
Vi dyut Utpadan Ni gam Li mi ted, 14, Ash ok  Marg, Sh ak ti  Bh avan, Luck now

135. Th e Ch i ef Engi neer (O&M) Talwandi Sabo Power Ltd, Vi llage - Banawala, 
Mansa, Talwandi  Sabo Road, Mansa - 151 302.

136. Sr. Vi ce Presi dent (O&M), Raj pura Th ermal Power Plant, Nabh a Power Ltd, 
Nalash /Nalas Vi llage, Raj pura, Di st. Pati ala, Punj ab.

137. Th e Ch i ef Engi neer (O&M), Guru Gobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board, Ropar, Punj ab.

138. Th e Ch i ef Engi neer (O&M), Guru Hargobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board Leh ra Moh abbat, Bh ati nda, Punj ab.

139. Ch i ef General Manager, Nati onal Capi tal Th ermal Power Stati on (NCTPS) 
Nati onal Th ermal Power Corporati on, Dadri , Di st: Gautam Budh nagar, 
Uttar Pradesh  -201 008.

140. Th e Ch i ef Engi neer (O&M) Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd., Teh si l, Kh edar, Barwala, Hi sar, 
Haryana - 125 122.

Copy for i nformati on and appropri ate acti on to:

1. Th e Ch ai rman and CEO, Rai lway Board, Rai si na Road, Central Secretari at, 
New Delh i , Delh i 110001.

2. Th e Secretary, Department of Personnel and Trai ni ng (DoPT), Government 
of Indi a, Room No. - 112, North  Block , New Delh i  - 110 001

3. Th e Di rector General, Central Publi c Work  Department (CPWD) A-Wi ng, 
Room No. 101 Ni rman Bh awan, New Delh i

4. Th e Addi ti onal Ch i ef Secretary, Health  Department, Govt, of Haryana
5. Th e Addi ti onal Ch i ef Secretary, Medi cal Health & Fami ly Welfare 

Department, Govt, of Raj asth an
6. Th e Pri nci pal Secretary, Medi cal Health  & Fami ly Welfare, Govt, of Uttar 

Pradesh
7. Th e Secretary, Health  & Fami ly Welfare, Govt, of NCT of Delh i  
Copy also to:

1. Th e Secretary, Mi ni stry of Envi ronment, Forest and Cli mate Ch ange, 
Government of Indi a, Indi ra Paryavaran Bh awan, Jor Bagh , New Delh i

2. Th e Defence Secretary, Mi ni stry of Defence, Government of Indi a, South  
Block , New Delh i  - 110 001.

3. Th e Secretary, Mi ni stry of Petroleum and Natural Gas, Government of 
Indi a, Sh astri  Bh awan, New Delh i  - 110 001.

4. Th e Secretary, Mi ni stry of Road Transport and Hi gh ways, Government of 
Indi a, Transport Bh awan, New Delh i  - 110 001.

5. Th e Secretary, Mi ni stry of Power, Government of Indi a, Rafi Marg, Sh ram 
Sh ak ti  Bh avan, New Delh i , Delh i 1 10001

6. Th e Secretary, Department of Telecommuni cati on, Mi ni stry of 
Communi cati on & IT, Government of Indi a, Sanch ar Bh awan, 20 Ash ok a 
Road, New Delh i

7. Th e Ch ai rperson and all Members (i ncludi ng Associ ate Members), CAQM

Agrawal)
Di rector (Tech ni cal) 

(Member Convenor of Sub-Commi ttee on GRAP)
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Commi ssi on for Ai r Quali ty Management i n 

Nati onal Capi tal Regi on and 

Adj oi ni ng Areas

< 15̂1 *4 * f •’I <sft < "1 <41 •’f

<TFJ •'1 xf I TT«TVJ H 3JT T JT

NO.120017/27/GRAP/2021/CAQM /ZOSf J)T 9th  January, 2025

ORDER

Sub.: Invocati on of acti ons under Stage III (8Severe9 Ai r Quali ty) of 
revi sed GRAP (December, 2024) - steps to be tak en

Th e Commi ssi on for Ai r Quali ty Management i n NCR and adj oi ni ng 
areas, i n pursuance of th e Hon’ble Supreme Court di recti ons, i ssued a 
compreh ensi vely revi sed th e sch edule of GRAP vi de i ts order dated 
13.12.2024 for i mplementati on wi th i mmedi ate effect by all concerned 
(avai lable on CAQM websi te i .c., caqm.ni c.i n).

2. Th e Hon’ble Supreme Court i n i ts di recti ons i n WP(C) No. 13029 of 1985 
i n th e matter of M.C. Meh ta Vs. Uni on of Indi a & Ors. dated 05.12.2024, i nter 
ali a, di rected th e Commi ssi on as under:

“...we must record h ere th at i f th e Commi ssi on fi nds th at th e AQI goes 
above 350, as a precauti onary measure, Stage-Ill measures wi ll h ave to 
h e i mmedi ately i mplemented. If th e AQI crosses 400 on a gi ven day, 
Stage-IV measures wi ll h ave to be rei ntroduced...”

3. Th i s was furth er rei terated by th e Hon’ble Supreme Court i n i ts Order 
dated 12.12.2024 and 19.12.2024 i n th e above sai d matter.

4. As of now, Stage- I & II of revi sed sch edule of GRAP are i n force vi de 
order dated 14.10.2024 & 21.10.2024.

5. Noti ng an i ncreasi ng trend i n AQI levels of Delh i , th e Sub-Commi ttec 
on GRAP i n i ts meeti ng h eld today, revi ewed th e ai r quali ty scenari o i n th e 
regi on as well as th e 1MD/IITM forecasts and observed as under:

Th e AQI of Delh i  wh i ch  was recorded as 297 on 08.01.2025, exh i bi ted 

a sh arp i ncreasi ng trend and h as been recorded 357 at 4:00 PM on

09.01.2025 owi ng to calm wi nds and foggy condi ti ons.

6. Accordi ngly, i n an effort to prevent furth er deteri orati on of th e ai r quali ty 
and i n pursuance of th e Hon’ble Supreme Court’s di recti ves, th e Sub 
Commi ttee on GRAP h ereby deci de to i nvok e ALL acti ons under Stage-Ill 
(8Severe9 Ai r Quali ty of Delh i ) of revi sed Sch edule of GRAP, wi th  i mmedi ate 
effect i n ri gh t earnest by all th e agenci es concerned i n Delh i NCR, i n addi ti on 
to th e Stage ! and II acti ons already i n force.
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7. Acti ons under Stage-l II & 111 of th e revi sed GRAP sh all be i mplemented, 
moni tored and revi ewed by all th e agenci es concerned i n th e enti re NCR to 
ensure th at th e AQ1 levels do not sli p furth er. All i mplementi ng agenci es sh all 
k eep stri ct vi gi l and i ntensi fy measures of th e revi sed GRAP sch edule. Ci ti zens 
arc requested to stri ctly adh ere to th e ci ti zen ch arter under GRAP Stage-Ill.

8. Th e Sub-Commi ttee, sh all be k eepi ng a close watch  on th e ai r quali ty
scenari o and revi ew th e si tuati on from ti me to ti me for furth er appropri ate 
deci si on dependi ng upon th e Ai r Quali ty i n Delh i and forecast made by 
IMD/IITM. . I

(R.K. Agrawal) 
Di rector (Tech ni cal) 

(Member Convenor of Sub-Commi ttee on GRAP)

To:
1. Th e Ch i ef Secretary, Government of Uttar Pradesh , 101, Lok  Bh awan, U. P. 

Ci vi l Secretari at, Vi dh an Sabh a Marg, Luck now - 226 001.
2. Th e Ch i ef Secretary, Government of Raj asth an, Government Secretari at, 

Jai pur, Raj asth an - 302 005.
3. Th e Ch i ef Secretary, Government of Haryana, 4th  Floor, Ci vi l Secretari at, 

Sector - 1, Ch andi garh .
4. Th e Ch i ef Secretary, Government of NCT of Delh i , 3rd Floor, Delh i  

Secretari at, I. P. Estate, New Delh i  - 1 10 002.
5. Addi ti onal Ch i ef Secretary/Pri nci pal Secretary, Department of 

Envi ronment, Uttar Pradesh .
6. Addi ti onal Ch i ef Secretary, Department of Envi ronment, Room No. 335, 3rd 

Floor, Haryana New Secretari at, Sector 17, Ch andi garh .
7. Addi ti onal Ch i ef Secretary / Pri nci pal Secretary, Department of 

Envi ronment, Government of NCT of Delh i , Room No. 801, 8th Floor, B 
Wi ng, Delh i  Secretari at, Delh i  - 110002.

8. Pri nci pal Secretary, Department of Envi ronment, Room No. 4224, 2nd Floor, 
Mai n Bui ldi ng, Government of Raj asth an Sectt. Jai pur.

9. Pri nci pal Secretary, Department of Transport, Government of Uttar 
Pradesh , Room No. 701, Bapu Bh awan, Hazratganj , Luck now, Uttar 
Pradesh

10. Addl. Ch i ef Secretary, Department of Transport, Govt, of Raj asth an, Room 
No. 4102, Mai n Bui ldi ng, Raj asth an Sach i valya, Jai pur, Raj asth an.

11. Pri nci pal Secretary, Department of Transport, Government of Haryana, 
Room No. 621, 6th  Floor, New Secretari at Bldg. Sector 17, Ch andi garh .

12. Pri nci pal Secretary cum Commi ssi oner, Department of Transport, 
Government of NCT of Delh i 5/9, Under Hi ll Road. Ludlow Castle, Ci vi l 
Li nes, Delh i  - 110054.

13. Pri nci pal Secretary, Urban Local Bodi es, Uttar Pradesh , 201, Lok  Bh awan, 
Luck now, Uttar Pradesh .

14. Pri nci pal Secretary, Urban Local Bodi es, Raj asth an, Food Bui ldi ng, 
Secretari at Jai pur, Raj asth an.

15. Pri nci pal Secretary, Urban Local Bodi es, Haryana, 506, 5th  Floor, New Ci vi l 
Secretari at, Sector 17, Ch andi garh .

16. Commi ssi oner of Poli ce, Delh i , New Poli ce Hqrs., Jai si ngh  Road, New Delh i .
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17. Di rector General of Poli ce, Uttar Pradesh , Poli ce Headquarters, 9th  Floor, 
Tower -2, Gomti  Nagar Ext., Sh ah eed Path , Luck now, Uttar Pradesh .

18. Di rector General of Poli ce, Raj asth an, Poli ce Headquarters, Lal Koth i , Tonk  
Road, Jai pur, Raj asth an.

19. Di rector General of Poli ce, Haryana, Poli ce Headquarters, Sector-6, Ci ty- 
Panch k ula, Haryana -134109.

20. Speci al Commi ssi oner of Poli ce (Traffi c) Delh i , Delh i Poli ce New 
Headquarters, Towcr-I, 3rd Floor, Jai si ngh  Road, New Delh i .

21. Addl. Di rector General of Poli ce, (Traffi c) Uttar Pradesh , Poli ce 
Headquarters, Si gnature Bldg. Gomati Nagar Vi star, Luck now, Uttar 
Pradesh .

22. Addl. Di rector General of Poli ce (Traffi c), Raj asth an, Room No. 740, Poli ce 
Headquarters, Neh ru Palace, Tonk  Road, Jai pur, Raj asth an.

23. Inspector General of Poli ce (Traffi c & Hi gh ways), Haryana, Scctor-7, Karnal, 
Haryana.

24. Ch ai rman, Nati onal Hi gh way Auth ori ty of Indi a (NHA1), G 5&7, Sector 10, 
Dwark a, New Delh i  - 110075.

25. Vi ce-Ch ai rman, Delh i Development Auth ori ty (DDA), B Block , 1st Floor, 
Vi k as Sadan, INA, New Delh i  - 110023.

26. Ch ai rman, New Delh i Muni ci pal Counci l (NDMC), Pali k a Kendra, 
Parli ament Street, New Delh i  - 1 10001.

27. Commi ssi oner, Muni ci pal Corporati on of Delh i , Ci vi c Centre, 4th Floor, 
Mi nto Road, Delh i  - 110002

28. Engi neer i n ch i ef (E i n C-I,II, III) Muni ci pal Corporati on of Delh i , Ci vi c 
Centre, Mi nto Road, New Delh i 110002

29. Ch i ef Executi ve Offi cer, Delh i  Cantonment Board, Sadar Bazar Road, Delh i  
Cantonment, Delh i 1 10010.

30. Ch ai rman, Central Polluti on Control Board (CPCB), Pari vesh  Bh awan, East 
Arj un Nagar, Delh i  - 110032.

31. Ch ai rman, Uttar Pradesh  Polluti on Control Board, T C, 12 V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh .

32. Ch ai rman, Raj asth an Polluti on Control Board, 4, Jh alana Insti tuti onal 
Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

33. Ch ai rman, Haryana Polluti on Control Board, C-ll, Sector 6, Panch k ula, 
Haryana - 134109.

34. Ch ai rman, Delh i Polluti on Control Commi ttee, 6th Floor, C Wi ng, Delh i  
Secretari at, IP Estate, Delh i  - 110002.

35. Engi neer-i n-Ch i ef, Publi c Work  Department (PWD), Delh i , 12th  Floor, Maso 
Bui ldi ng, Indraprasth a Estate, New Delh i -1 10002.

36. Engi nccr-i n-Ch i ef, Publi c Work s Department, Haryana, Ni rman Sadan, Plot 
No.l, Dak sh ana Marg, Sector -33 A, Haryana PWD (B&R), Ch andi garh .

37. Engi nccr-i n-Ch i ef, Publi c Work s Department, Raj asth an, 170, Kamala 
Neh ru Nagar, Ganpati  Nagar, Jai pur, Raj asth an - 302007.

38. Engi neer In Ch i ef, U.P. Publi c Work s Department, Ni rman Bh avan, 96 
M.G. Marg, Opp. Raj Bh avan, Luck now-226001.

39. CMD, NTPC, NTPC Bh awan, SCOPE Complex, Insti tuti onal Area, Lodh i  
Road, New Delh i  - 1 10003.

40. Managi ng Di rector, DMRC Ltd., Metro Bh awan, Bri gade Lane, IBarak h amba 
Road, New Delh i  - 1 10 001.

41. Managi ng Di rector & CEO, DIMTS, 8th  Floor, A Block , IT Park  Road, Metro 
Vi h ar, Sh astri  Park , Sh ah dara, New Delh i , Delh i  -1 10053.
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42. Managi ng Di rector, Nati onal Capi tal Regi on Transport Corporati on, Gati  
Sh ak ti  Bh awan, INA, New Delh i  - 110023.

43. Ch ai rman cum Managi ng Di rector, NBCC Bh awan, Lodh i Rd, New Delh i - 
110003

44. Ch ai rman, New Ok h la Industri al Development Auth ori ty (NO1DA), Mai n 
Admi ni strati ve Bldg. Sector 6, NO1DA, Uttar Pradesh .

45. Ch ai rman, Greater Noi da Industri al Development Auth ori ty, Plot No. 01, 
Knowledge Park  -04, Greater NOIDA, Gautam Budh  Nagar, UP - 201308.

46. Vi ce Ch ai rman, Gh azi abad Development Auth ori ty, Vi k as Path , Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.

47. Ch i ef Executi ve Offi cer, Gurugram Metropoli tan Development Auth ori ty, 
Metro Stati on, Plot No3, Sector 44, Near 11UDA Ci ty Centre, Gurugram, 
Haryana.

48. Member Secretary, Central Polluti on Control Board (CPCB), Pari vesh  
Bh awan, East Arj un Nagar, Delh i  - 110032.

49. Member Secretary, Uttar Pradesh  Polluti on Control Board, TC-12V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh  - 226010.

50. Member Secretary, Raj asth an Polluti on Control Board, 4, Jh alana 
Insti tuti onal Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

51. Member Secretary, Haryana Polluti on Control Board, C-ll, Sector 6, 
Panch k ula, Haryana- 134109.

52. Member Secretary, Delh i Polluti on Control Commi ttee, 6th  Floor, C Wi ng, 
Delh i  Secretari at, 1 P Estate, Delh i  - 110002.

53. Ch i ef Engi neer, Urban Local Bodi es, Haryana, Di rectorate of Urban Local 
Bodi es, Bays No. 11-14, Sector 4, Panch k ula, Haryana - 134112.

54. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, Plot No. 18, Sector-7, 
Gomati  Nagar, Uttar Pradesh .

55. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, 22 Godam, Near Sh i v 
Li ne Eatak , Jai pur, Raj asth an.

56. Th e Deputy Commi ssi oner, Central Delh i , 14, Daryaganj , New Delh i - 
110002.

57. Th e Deputy Commi ssi oner, East Delh i , L M Bund, Sh astri Nagar, Delh i  - 
110031.

58. Th e Deputy Commi ssi oner, New Delh i , 12/ 1, Jam Nagar House, Sah aj ah an 
Road, New Delh i  - 110011.

59. Th e Deputy Commi ssi oner, North  Delh i , Ali pur, Delh i  - 110036.
60. Th e Deputy Commi ssi oner, North  East Delh i , DC Offi ce Complex, Nand 

Nagari , Opposi te Gagan Ci nema, Delh i  - 110093.
61. Th e Deputy Commi ssi oner, North West Delh i , O/o of th e Deputy 

Commi ssi oner, Kanj h awala, Delh i  - 110081.
62. Th e Deputy Commi ssi oner, Sh ah dra, Nand Nagari , Opposi te Gagan 

Ci nema, Delh i  - 110093.
63. Th e Deputy Commi ssi oner, South  Delh i , M B Road, Sak et, New Delh i  

110068.
64. Th e Deputy Commi ssi oner, South  East Delh i , Old Gargi College Bui ldi ng, 

Laj pat Nagar-lV, New Delh i  - 1 10024.
65. Th e Deputy Commi ssi oner, South  West Delh i , Old Termi nal Tax Bui ldi ng, 

Kapash era, New Delh i - 110037.
66. Th e Deputy Commi ssi oner, West Delh i , Plot No. 3, Sh i vaj i  Palace, Near West 

Mall Gate, Raj a Garden, New Delh i  - 1 10027.
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67. Th e Di stri ct Magi strate, Meerut, Offi ce of th e Di stri ct Magi strate, 
Collectorate, Di stri ct Meerut, Uttar Pradesh  - 250002.

68. Th e Di stri ct Magi strate, Gh azi abad, Di stri ct Magi strate Offi ce, Collectorate, 
Raj nagar, Gh azi abad, Uttar Pradesh  - 201001.

69. Th e Di stri ct Magi strate, Sh amli , Bara bazar, Sh amli , Uttar Pradesh  
247776

70. Th e Di stri ct Magi strate, Bulandsh ah r Collectorate, Bulandsh ah r, Uttar 
Pradesh  - 203001.

71. Th e Di stri ct Magi strate, Muzaffarnaga, Collectorate, (Near Prak ash  Ch owk ), 
Di stri ct - Muzaffarnagar, Uttar Pradesh  -251001.

72. Th e Di stri ct Magi strate, Hapur, Collectorate, Ilapur, Uttar Pradesh  
245101.

73. Th e Di stri ct Magi strate, Bagh pat, Collectorate, Bagh pat, Uttar Pradesh  
250619.

74. Th e Di stri ct Magi strate, Gautam Budh h a Nagar, Tulsi Marg, Pock et G, 
Sector -27, Noi da, Gautam Budh h a Nagar, Uttar Pradesh  -201301.

75. Th e Deputy Commi ssi oner, Roh tak , Mi ni Secretari at, Di stri ct Roh tak , 
Haryana - 1 24001.

76. Th e Deputy Commi ssi oner, Gurugram, Fi rst Floor, Mi ni Secretari at, 
Gururgram

77. Th e Deputy Commi ssi oner, Sonepat, Mi ni Secretari at, Di stri ct Sonepat, 
Haryana - 131001.

78. Th e Deputy Commi ssi oner, Pani pat, 1st Floor, Mi ni Secretari at, Di stri ct 
Pani pat, Haryana - 132103.

79. Th e Deputy Commi ssi oner, Karnal, Mall Road, Karnal, Di stri ct Karnal, 
Haryana - 132001.

80. Th e Deputy Commi ssi oner, Fari dabad, Room No.- Ill, 1st Floor, Mi ni  
Secretari at, Sec-12, Fari dabad -121004.

81. Th e Deputy Commi ssi oner, Bh i wani , Commi ssi oners’ Offi ce, Bh i wani , 
Haryana -127021.

82. Th e Deputy Commi ssi oner, Rewari , Mi ni Secretari at, Bawal Road, Raj i v 
Ch owk , Rewari , Haryana - 123401.

83. Th e Deputy Commi ssi oner, Mah cndragarh 1st Floor Mi ni Secretari at, 
Narnaul, Mah cndragarh , Haryana.

84. Th e Deputy Commi ssi oner, Palwal, Room No-201, Second Floor, Mi ni  
Secretari at, Palwal, Haryana- 121102.

85. Th e Deputy Commi ssi oner, Nuh , Second Floor, Mi ni Secretari at Nuh , 
Haryana - 122107.

86. Th e Deputy Commi ssi oner, Jh aj j ar, Mi ni Secretari at, DC Offi ce, Jh aj j ar, 
Haryana - 124 103.

87. Th e Deputy Commi ssi oner, Ch ark h i Dadri , Mi ni Secretari at, Ch ark h i  
Dadri , Haryana.

88. Th e Deputy Commi ssi oner, Ji nd, O/o Deputy Commi ssi oner, Mi ni  
Secretari at, Ji nd, Haryana -126102.

89. Th e Di stri ct Collector & Magi strate, Collectorate, Raj endra Nagar, 
Bh aratpur, Raj asth an -321001.

90. Th e Di stri ct Collector & Magi strate, Moh alla Ladi ya, Alwar, Raj asth an 
301001.

91. Th e Commi ssi oner, Meerut Nagar Ni gam, Near Gh anta Gh ar, Kai ser Ganj  
Road, Meerut - 250002.
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92. Th e Commi ssi oner, Gh azi abad Nagar Ni gam, Navyug Mark et, Opp. Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.

93. Th e Ch ai rman, Nagar Pali k a Pari sh ad Sh amli Mi ll Road, Sh amli , Uttar 
Pradesh  - 247776.

94. Th e Ch ai rman, Nagar Pali k a, Bulandsh ah r, Uttar Pradesh .
95. Th e Ch ai rman, Nagar Pali k a Pari sh ad, SD Area, Muzaffarnagar, Uttar 

Pradesh  - 251002.
96. Th e Ch ai rman, Nagar Pali k a Pari sh ad, Hapur, Loth i  Gate Nagar, Atarpura 

Ch opla, Hapur, Uttar Pradesh  -245101.
97. Th e Ch ai rman, Nagar Pali k a Pri sh ad, Bagh pat, Uttar Pradesh .
98. Ch i ef Executi ve Offi cer, Gautam Budh h a Nagar, Uttar Pradesh .
99. Th e Commi ssi oner, Muni ci pal Corporati on Roh tak , Ambedk ar Ch owk , M C 

Offi ce, Opp. BSNL Offi ce, Roh tak , Haryana - 124001.
100. Th e Commi ssi oner, Muni ci pal Corporati on, Sonepat, Near Rai lway Stati on, 

Rai lway Road, Sonepat, Haryana - 131001.
101. Th e Commi ssi oner, Muni ci pal Corporati on Pani pat, Tau Devi Lal Complex, 

Rai lway Road, Pani pat, Haryana - 132103.
102. Th e Commi ssi oner, Muni ci pal Corporati on Karnal, Sector-12, (near Mi ni  

Secretari at), Urban State, Karnal, Haryana - 132001.
103. Th e Commi ssi oner, Muni ci pal Corporati on Eari dabad, B.K Ch owk i , New 

Industri al Town, Eari dabad, Haryana - 121001.
104. Th e Commi ssi oner, Muni ci pal Corporati on Gurugram, C 1, Info Ci ty, Sector 

34, Gurugram, Haryana -122001.
105. Th e Di stri ct Muni ci pal Commi ssi oner, Bh i wani  Muni ci pal Commi ttee, Near 

Rai lway Stati on, Bh i wani , Haryana.
106. Th e Addi ti onal Deputy Commi ssi oner, Muni ci pal Counci l Rewari , 

Bh arawas Rd, Near Agarsen Ch owk ,Bh aj an Ka Bagh , Raam Bagh  Mah alla 
Rewari , Haryana -123401.

107. Th e Di stri ct Muni ci pal Commi ssi oner, Muni ci pal Counci l Narnaul, Near 
PWD Rest House, Narnaul, Mah endragarh , Haryana.

108. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Palwal, Second Eloor, Mi ni  
Secretari at, Palwal, Haryana 121102.

109. Th e Executi ve Offi cer, Muni ci pal Commi ttee, Nuh , Near Sabzi  Mandi , Ci vi l 
Li ncs, Nuh , Haryana - 122107.

110. Th e Executi ve Offi cer, Muni ci pal Counci l, Jh aj j ar, Ch h uch h ak was Road, 
Jh aj j ar, Haryana - 124103.

111. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Mi ni Secretari at, Di stri ct 
Ch ark h i  Dadri , Haryana.

112. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Poli ce Li nes, Di stri ct Ji nd, 
Haryana -126102.

113. Th e Commi ssi oner, Nagar Ni gam Bh aratpur, Math ura Gate, Bh aratpur, 
Raj asth an -321001.

114. Th e Commi ssi oner, Nagar Pari sh ad, Alwar Ch urch  Road, Alwar, Raj asth an.
115. Th e Ch i ef Executi ve Offi cer (CEO), Plot No. 3, Sector 44, Near HUDA Ci ty 

Centre Metro Stati on, Gurugram, Haryana - 122003.
116. Ch i ef Controller of Explosi ves, PESO, CGO Complex, 5th , A Block , 

Semi nary Hi lls, Nagpur, Mah arash tra - 440001.
1 17. Managi ng Di rector, BSES Raj dh ani Power Li mi ted, BSES Raj dh ani Power 

Li mi ted, BSES Bh awan, Neh ru Place, New Delh i 110019.
118. Th e Managi ng Di rector, BSES Yamuna Power Li mi ted, Sh ak ti Ki ran 

Bui ldi ng, Vi sh was Nagar, Sh ah dara, Delh i  -110032.
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119. Ch i ef Executi ve Offi cer, Tata Power Delh i Di stri buti on Li mi ted (TPDDL), 
Tata Power Delh i Di stri buti on Ltd, Hudson Li nes, Ki ngsway Camp, Dclh i - 
1 10 009.

120. Managi ng Di rector, Uttar Haryana Vi dyut Vi tran Ni gam Li mi ted (UHWNL) 
Vi dyut Sadan, Plot No. C-16, Sector-6, Panch k ula, Haryana.

121. Managi ng Di rector, Dak sh ani Haryana Vi dyut Vi tran Ni gam Li mi ted 
(DHWNL), Vi dyut Sadan, Vi dyut Nagar, Hi sar, Haryana -125005.

122. Managi ng Di rector, Pash ch i manch al Vi dyut Vi tran Ni gam Li mi ted (PWNL), 
Urj a Bh awan, Vi ctori a Park , Meerut, Uttar Pradesh  - 250001.

123. Managi ng Di rector, Noi da Power Company Li mi ted (NPCL) Commerci al 
Complex, 1st Avenue, Pock et H, Sector Alph a II, Greater Noi da, Uttar 
Pradesh .

124. Managi ng Di rector, Jai pur Vi dyut Vi tran Ni gam Li mi ted (JWNL), Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.

125. Managi ng Di rector, Bh aratpur Electri ci ty Servi ce Li mi ted (JWNL) Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.

126. Managi ng Di rector, Delh i Transport Corporati on (DTC), Government of 
Nati onal Capi tal Terri tory of Delh i , DTC Headquarters, IP Estate, New 
Delh i -1 10002.

127. Managi ng Di rector, U P State Road Transport Corporati on, Teh ri  Koth i , MG 
Marg, Luck now, Uttar Pradesh  - 226 001.

128. Managi ng Di rector, State Road Transport Corporati on of Haryana, 30 Bays 
Bui ldi ng, 2nd Floor, Sector - 17C, Ch andi garh  - 160017.

129. Managi ng Di rector, Raj asth an State Road Transport Corporati on, 
Pari vah an Marg, Ch aumu House, Jai pur, Raj asth an - 302 001

130. Th e Ch i ef Engi neer (O&M), Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd.,Teh si l, Kh edar, Barwala, Vi dyut Sadan 
Vi dyut Nagar Hi sar, Haryana - 125 122.

131. Th e Ch i ef Engi neer (O&M), Deen Bandh u Ch h otu Ram Th ermal Power 
Stati on, Haryana Power Generati on Corporati on Ltd, Vi llage- Pansara, 
Yamunanagar- 135 004.

132. Th e Ch i ef Engi neer (O&M), Pani pat Th ermal Power Stati on, Haryana Power 
Generati on Corporati on Ltd.,Vi llage Assan, Ji nd Road, Pani pat, Haryana - 
132 105.

133. Sr. Vi ce Presi dent (O&M), Jh aj j ar Power Ltd., Mah atma Gandh i  Th ermal 
Power Plant, CLP Indi a Ltd, Teh si l- Matanh ai , Di st- Jh aj j ar, Haryana - 
124106

134. Plant i n ch arge, Harduaganj  Th ermal Power Stati on, Uttar Pradesh  Raj ya 
Vi dyut Utpadan Ni gam Li mi ted, 14, Ash ok  Marg, Sh ak ti  Bh avan, Luck now

135. Th e Ch i ef Engi neer (O&M) Talwandi Sabo Power Ltd, Vi llage - Banawala, 
Mansa, Talwandi  Sabo Road, Mansa - 151 302.

136. Sr. Vi ce Presi dent (O&M), Raj pura Th ermal Power Plant, Nabh a Power Ltd, 
Nalash /Nalas Vi llage, Raj pura, Di st. Pati ala, Punj ab.

137. Th e Ch i ef Engi neer (O&M), Guru Gobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board, Ropar, Punj ab.

138. Th e Ch i ef Engi neer (O&M), Guru Hargobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board Leh ra Moh abbat, Bh ati nda, Punj ab.

139. Ch i ef General Manager, Nati onal Capi tal Th ermal Power Stati on (NCTPS) 
Nati onal Th ermal Power Corporati on, Dadri , Di st: Gautam Budh nagar, 
Uttar Pradesh  -201 008.
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140. Th e Ch i ef Engi neer (O&M) Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd., Teh si l, Kh edar, Barwala, Hi sar, 
Haryana - 125 122.

Copy for i nformati on and appropri ate acti on to:

1. Th e Ch ai rman and CEO, Rai lway Board, Rai si na Road, Central Secretari at, 
New Delh i , Delh i 110001.

2. Th e Secretary, Department of Personnel and Trai ni ng (DoPT), Government 
of Indi a, Room No. - 112, North  Block , New Delh i  - 110 001

3. Th e Di rector General, Central Publi c Work  Department (CPWD) A-Wi ng, 
Room No. 101 Ni rman Bh awan, New Delh i

4. Th e Addi ti onal Ch i ef Secretary, Health  Department, Govt, of Haryana
5. Th e Addi ti onal Ch i ef Secretary, Medi cal Health & Fami ly Welfare 

Department, Govt, of Raj asth an
6. Th e Pri nci pal Secretary, Medi cal Health  & Fami ly Welfare, Govt, of Uttar 

Pradesh
7. Th e Secretary, Health  &> Fami ly Welfare, Govt, of NCT of Delh i

Copy also to:

1. Th e Secretary, Mi ni stry of Envi ronment, Forest and Cli mate Ch ange, 
Government of Indi a, Indi ra Paryavaran Bh awan, Jor Bagh , New Delh i

2. Th e Defence Secretary, Mi ni stry of Defence, Government of Indi a, South  
Block , New Delh i  - 1 10 001.

3. Th e Secretary, Mi ni stry of Petroleum and Natural Gas, Government of 
Indi a, Sh astri  Bh awan, New Delh i  - 110 001.

4. Th e Secretary, Mi ni stry of Road Transport and Hi gh ways, Government of 
Indi a, Transport Bh awan, New Delh i  - 110 001.

5. Th e Secretary, Mi ni stry of Power, Government of Indi a, Rafi Marg, Sh ram 
Sh ak ti  Bh avan, New Delh i , Delh i 110001

6. Th e Secretary, Department of Telecommuni cati on, Mi ni stry of 
Communi cati on &> IT, Government of Indi a, Sanch ar Bh awan, 20 Ash ok a 
Road, New Delh i

7. Th e Ch ai rperson and all Members (i ncludi ng Associ ate Members), CAQM

JIMC'Agrawal)
Di rector (Tech ni cal) 

(Member Convenor of Sub-Commi ttee on GRAP)
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Commi ssi on for Ai r Quali ty Management i n 

Nati onal Capi tal Regi on and

Adj oi ni ng Areas •JAOM

No. 120017/27/GRAP/2021/CAQM- |§(r/. J)T 15th  January, 2025

ORDER

Sub.: Invocati on of acti ons under Stage III (8Severe9 Ai r Quali ty) and 
Stage IV (8Severe+9 Ai r Quali ty) of revi sed GRAP (December, 2024) 
- steps to be tak en

Th e Commi ssi on for Ai r Quali ty Management i n NCR and adj oi ni ng 
areas, i n pursuance of th e Ilon’ble Supreme Court di recti ons, i ssued a 
compreh ensi vely revi sed th e sch edule of GRAP vi de i ts order dated 
13.12.2024 for i mplementati on wi th  i mmedi ate effect by all concerned 
(avai lable on CAQM websi te i .e., caqm.ni c.i n).

2. Th e Ilon’ble Supreme Court i n i ts di recti ons i n WP(C) No. 13029 of 1985 
i n th e matter of M.C. Meh ta Vs. Uni on of Indi a & Ors. dated 05.12.2024, i nter 
ali a, di rected th e Commi ssi on as under:

“...we must record h ere th at i f th e Commi ssi on fi nds th at th e AQI goes 
above 350, as a precauti onary measure, Stage-Ill measures wi ll h ave to 
be i mmedi ately i mplemented. If th e AQI crosses 400 on a gi ven day, 
Stage-IV measures wi ll h ave to be rei ntroduced...”

3. Th i s was furth er rei terated by th e Ilon’ble Supreme Court i n i ts Order 
dated 12.12.2024 and 19.12.2024 i n th e above sai d matter.

4. As of now, Stage- I & II of revi sed sch edule of GRAP are i n force vi de 
order dated 14.10.2024 & 21.10.2024.

5. Noti ng an i ncreasi ng trend i n AQI levels of Delh i , th e Sub-Commi ttee 
on GRAP i n i ts meeti ng h eld today, revi ewed th e ai r quali ty scenari o i n th e 
regi on as well as th e IMD/IITM forecasts and observed as under:

Th e AQI of Delh i  for 14.01.2025 wh i ch  reported as 275, exh i bi ted a 
sh arp i ncreasi ng trend on 15.01.2025 and loggi ng th e AQI of386 owi ng 
to dense foggy condi ti ons and low temperatures leadi ng to extremely low 
mi xi ng h ei gh t & venti lati on coeffi ci ent for di spersi on of pollutants.

Th e Sub-Commi ttee furth er analysed th e ai r quali ty scenari o and noted 
th at AQI h as i ncreased to 393 at 5:00 PM and 396 at 6:00 PM 
respecti vely owi ng to sh arply i ncreasi ng trend of pollutant 
concentrati ons due to unfavorable condi ti ons. AQI i s furth er li k ely to 
breach  th e 400 mark  as predi cted by IMD/ IITM.
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6. Accordi ngly, i n an effort to prevent furth er deteri orati on of th e ai r quali ty 
and i n pursuance of th e Hon’blc Supreme Court’s di recti ves, th e Sub 
Commi ttee on GRAP h ereby deci des to strai gh tway i nvok e ALL acti ons 
under Stage-Ill (8Severe' Ai r Quali ty of Delh i ) & also Stage-IV (8Severe+9 
Ai r Quali ty of Delh i ) of extant Sch edule of GRAP, wi th  i mmedi ate effect i n 
ri gh t earnest by all th e agenci es concerned i n Delh i -NCR, i n addi ti on to th e 
Stage-1 and II acti ons already i n force.

7. All acti ons of th e GRAP sch edule sh all be i mplemented, moni tored and 
revi ewed by all th e agenci es concerned i n th e enti re NCR to ensure th at th e 
AQI levels do not sli p furth er. All i mplementi ng agenci es sh all k eep stri ct vi gi l 
and i ntensi fy measures of th e GRAP sch edule. Ci ti zens are requested to 
stri ctly adh ere to th e ci ti zen ch arter under GRAP.

8. Th e Sub-Commi ttee, sh all be k eepi ng a close watch  on th e ai r quali ty
scenari o and revi ew th e si tuati on from ti me to ti me for furth er appropri ate 
deci si on dependi ng upon th e Ai r Quali ty i n Delh i and forecast made by 
IMD/I1TM. ’ \ .

(R.Iv Agrawal)’ 
Di rector (Tech ni cal)

(Member Convenor of Sub-Commi ttee on GRAP)

To:
1. Th e Ch i ef Secretary, Government of Uttar Pradesh , 101, Lok  Bh awan, U. P. 

Ci vi l Secretari at, Vi dh an Sabh a Marg, Luck now - 226 001.
2. Th e Ch i ef Secretary, Government of Raj asth an, Government Secretari at, 

Jai pur, Raj asth an - 302 005.
3. Th e Ch i ef Secretary, Government of Haryana, 4th  Floor, Ci vi l Secretari at, 

Sector - 1, Ch andi garh .
4. Th e Ch i ef Secretary, Government of NCT of Delh i , 3rd Floor, Delh i  

Secretari at, 1. P. Estate, New Delh i  - 110 002.
5. Addi ti onal Ch i ef Secretary/Pri nci pal Secretary, Department of 

Envi ronment, Uttar Pradesh .
6. Addi ti onal Ch i ef Secretary, Department of Envi ronment, Room No. 335, 3rd 

Floor, Haryana New Secretari at, Sector 17, Ch andi garh .
7. Addi ti onal Ch i ef Secretary / Pri nci pal Secretary, Department of 

Envi ronment, Government of NCT of Delh i , Room No. 801, 8th  Floor, B 
Wi ng, Delh i  Secretari at, Delh i  - 110002.

8. Pri nci pal Secretary, Department of Envi ronment, Room No. 4224, 2nd Floor, 
Mai n Bui ldi ng, Government of Raj asth an Sectt. Jai pur.

9. Pri nci pal Secretary, Department of Transport, Government of Uttar 
Pradesh , Room No. 701, Bapu Bh awan, Hazratganj , Luck now, Uttar 
Pradesh

10. Addl. Ch i ef Secretary, Department of Transport, Govt, of Raj asth an, Room 
No. 4102, Mai n Bui ldi ng, Raj asth an Sach i valya, Jai pur, Raj asth an.

11. Pri nci pal Secretary, Department of Transport, Government of Haryana, 
Room No. 621, 6th  Floor, New Secretari at Bldg. Sector 17, Ch andi garh .

12. Pri nci pal Secretary cum Commi ssi oner, Department of Transport, 
Government of NCT of Delh i 5/9, Under Hi ll Road. Ludlow Castle, Ci vi l 
Li nes, Delh i  - 110054.
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13. Pri nci pal Secretary, Urban Local Bodi es, Uttar Pradesh , 201, Lok  Bh awan, 
Luck now, Uttar Pradesh .

14. Pri nci pal Secretary, Urban Local Bodi es, Raj asth an, Food Bui ldi ng, 
Secretari at Jai pur, Raj asth an.

15. Pri nci pal Secretary, Urban Local Bodi es, Haryana, 506, 5th  Floor, New Ci vi l 
Secretari at, Sector 17, Ch andi garh .

16. Commi ssi oner of Poli ce, Delh i , New Poli ce Ilqrs., Jai si ngh  Road, New Delh i .
17. Di rector General of Poli ce, Uttar Pradesh , Poli ce Headquarters, 9th  Floor, 

Tower -2, Gomti  Nagar Ext., Sh ah ecd Path , Luck now, Uttar Pradesh .
18. Di rector General of Poli ce, Raj asth an, Poli ce Headquarters, Lal Koth i , Tonk  

Road, Jai pur, Raj asth an.
19. Di rector General of Poli ce, Haryana, Poli ce Headquarters, Sector-6, Ci ty- 

Panch k ula, Haryana -134109.
20. Speci al Commi ssi oner of Poli ce (Traffi c) Delh i , Delh i Poli ce New 

Headquarters, Towcr-I, 3rd Floor, Jai si ngh  Road, New Delh i .
21. Addl. Di rector General of Poli ce, (Traffi c) Uttar Pradesh , Poli ce 

Headquarters, Si gnature Bldg. Gomati Nagar Vi star, Luck now, Uttar 
Pradesh .

22. Add). Di rector General of Poli ce (Traffi c), Raj asth an, Room No. 740, Poli ce 
Headquarters, Neh ru Palace, Tonk  Road, Jai pur, Raj asth an.

23. Inspector General of Poli ce (Traffi c & Hi gh ways), Haryana, Sector-7, Karnal, 
Haryana.

24. Ch ai rman, Nati onal Hi gh way Auth ori ty of Indi a (NHAI), G 5&7, Sector 10, 
Dwark a, New Delh i  - 1 10075.

25. Vi ce-Ch ai rman, Delh i Development Auth ori ty (DDA), B Block , 1st Floor, 
Vi k as Sadan, INA, New Delh i  - 110023.

26. Ch ai rman, New Delh i Muni ci pal Counci l (NDMC), Pali k a Kendra, 
Parli ament Street, New Delh i  - 110001.

27. Commi ssi oner, Muni ci pal Corporati on of Delh i , Ci vi c Centre, 4th Floor, 
Mi nto Road, Delh i  - 110002

28. Engi neer i n ch i ef (E i n C-I,II, Ill) Muni ci pal Corporati on of Delh i , Ci vi c 
Centre, Mi nto Road, New Delh i 1 10002

29. Ch i ef Executi ve Offi cer, Delh i  Cantonment Board, Sadar Bazar Road, Delh i  
Cantonment, Delh i 110010.

30. Ch ai rman, Central Polluti on Control Board (CPCB), Pari vesh  Bh awan, East 
Arj un Nagar, Delh i  - 110032.

31. Ch ai rman, Uttar Pradesh  Polluti on Control Board, T C, 12 V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh .

32. Ch ai rman, Raj asth an Polluti on Control Board, 4, Jh alana Insti tuti onal 
Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

33. Ch ai rman, Haryana Polluti on Control Board, C-ll, Sector 6, Panch k ula, 
Haryana - 134109.

34. Ch ai rman, Delh i Polluti on Control Commi ttee, 6th Floor, C Wi ng, Delh i  
Secretari at, IP Estate, Delh i  - 110002.

35. Engi neer-i n-Ch i ef, Publi c Work  Department (PWD), Delh i , 12th  Floor, Maso 
Bui ldi ng, Indraprasth a Estate, New Delh i -110002.

36. Engi necr-i n-Ch i ef, Ih ubli c Work s Department, Haryana, Ni rman Sadan, Plot 
No.l, Dak sh ana Marg, Sector -33 A, Haryana PWD (B&R), Ch andi garh .

37. Engi neer-i n-Ch i ef, Ih j bli c Work s Department, Raj asth an, 170, Kamala 
Neh ru Nagar, Ganpati  Nagar, Jai pur, Raj asth an - 302007.
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38. Engi neer In Ch i ef, U.P. Publi e Work s Department, Ni rman Bh avan, 96 
M.G. Marg, Opp. Raj Bh avan, Luck now-226001.

39. CMD, NTPC, NTPC Bh awan, SCOPE Complex, Insti tuti onal Area, Lodh i  
Road, New Delh i  - 110003.

40. Managi ng Di rector, DMRC Ltd., Metro Bh awan, Bri gade Lane, Barak h amba 
Road, New Delh i  - 110 001.

4 1. Managi ng Di rector &, CEO, DIMTS, Sth  Floor, A Block , IT Park  Road, Metro 
Vi h ar, Sh astri  Park , Sh ah dara, New Delh i , Delh i  -110053.

42. Managi ng Di rector, Nati onal Capi tal Regi on Transport Corporati on, Gati  
Sh ak ti  Bh awan, INA, New Delh i  - 110023.

43. Ch ai rman cum Managi ng Di rector, NBCC Bh awan, Lodh i Rd, New Delh i  
110003

44. Ch ai rman, New Ok h la Industri al Development Auth ori ty (NO1DA), Mai n 
Admi ni strati ve Bldg. Sector 6, NOIDA, Uttar Pradesh .

45. Ch ai rman, Greater Noi da Industri al Development Auth ori ty, Plot No. 01, 
Knowledge Park  -04, Greater NOIDA, Gautam Budh  Nagar, UP - 201308.

46. Vi ce Ch ai rman, Gh azi abad Development Auth ori ty, Vi k as Path , Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.

47. Ch i ef Executi ve Offi cer, Gurugram Metropoli tan Development Auth ori ty, 
Metro Stati on, Plot No3, Sector 44, Near I1UDA Ci ty Centre, Gurugram, 
Haryana.

48. Member Secretary, Central Polluti on Control Board (CPCB), Pari vesh  
Bh awan, East Arj un Nagar, Delh i  - 1 10032.

49. Member Secretary, Uttar Pradesh  Polluti on Control Board, TC 12V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh  - 226010.

50. Member Secretary, Raj asth an Polluti on Control Board, 4, Jh alana 
Insti tuti onal Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

51. Member Secretary, Haryana Polluti on Control Board, C-ll, Sector 6, 
Panch k ula, Haryana - 134109.

52. Member Secretary, Delh i Polluti on Control Commi ttee, 6th  Floor, C Wi ng, 
Delh i  Secretari at, I P Estate, Delh i  - 110002.

53. Ch i ef Engi neer, Urban Local Bodi es, Haryana, Di rectorate of Urban Local 
Bodi es, Bays No. 11-14, Sector 4, Panch k ula, Haryana - 134112.

54. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, Plot No. 18, Sector-7, 
Gomati  Nagar, Uttar Pradesh .

55. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, 22 Godam, Near Sh i v 
Li ne Fatak , Jai pur, Raj asth an.

56. Th e Deputy Commi ssi oner, Central Delh i , 14, Daryaganj , New Delh i - 
110002.

57. Th e Deputy Commi ssi oner, East Delh i , L M Bund, Sh astri  Nagar, Delh i  - 
110031.

58. Th e Deputy Commi ssi oner, New Delh i , 12/1, Jam Nagar House, Sah aj ah an 
Road, New Delh i  - 110011.

59. Th e Deputy Commi ssi oner, North  Delh i , Ali pur, Delh i  - 110036.
60. Th e Deputy Commi ssi oner, North  East Delh i , DC Offi ce Complex, Nand 

Nagari , Opposi te Gagan Ci nema, Delh i  - 110093.
61. Th e Deputy Commi ssi oner, North West Delh i , O/o of th e Deputy 

Commi ssi oner, Kanj h awala, Delh i  - 110081.
62. Th e Deputy Commi ssi oner, Sh ah dra, Nand Nagari , Opposi te Gagan 

Ci nema, Delh i 110093.
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63. Th e Deputy Commi ssi oner, South  Delh i , M B Road, Sak et, New Delh i  
110068.

64. Th e Deputy Commi ssi oner, South  East Delh i , Old Gargi College Bui ldi ng, 
Laj pat Nagar IV, New Delh i  - 1 10024.

65. Th e Deputy Commi ssi oner, South  West Delh i , Old Termi nal Tax Bui ldi ng, 
Kapash cra, New Delh i - 1 10037.

66. Th e Deputy Commi ssi oner, West Delh i , Plot No. 3, Sh i vaj i  Palace, Near West 
Mall Gate, Raj a Garden, New Delh i  - 1 10027.

67. Th e Di stri ct Magi strate, Meerut, Offi ce of th e Di stri ct Magi strate, 
Collectorate, Di stri ct Meerut, Uttar Pradesh  - 250002.

68. Th e Di stri ct Magi strate, Gh azi abad, Di stri ct Magi strate Offi ce, Collectorate, 
Raj nagar, Gh azi abad, Uttar Pradesh  - 201001.

69. Th e Di stri ct Magi strate, Sh amli , Bara bazar, Sh amli , Uttar Pradesh  
247776

70. Th e Di stri ct Magi strate, Bulandsh ah r Collectorate, Bulandsh ah r, Uttar 
Pradesh  - 203001.

71. Th e Di stri ct Magi strate, Muzaffarnaga, Collectorate, (Near Prak ash  Ch owk ), 
Di stri ct - Muzaffarnagar, Uttar Pradesh  -251001.

72. Th e Di stri ct Magi strate, Hapur, Collectorate, Hapur, Uttar Pradesh  
245101.

73. Th e Di stri ct Magi strate, Bagh pat, Collectorate, Bagh pat, Uttar Pradesh  
250619.

74. Th e Di stri ct Magi strate, Gautam Budh h a Nagar, Tulsi Marg, Pock et G, 
Sector -27, Noi da, Gautam Budh h a Nagar, Uttar Pradesh  -201301.

75. Th e Deputy Commi ssi oner, Roh tak , Mi ni Secretari at, Di stri ct Roh tak , 
Haryana - 124001.

76. Th e Deputy Commi ssi oner, Gurugram, Fi rst Floor, Mi ni Secretari at, 
Gururgram

77. Th e Deputy Commi ssi oner, Sonepat, Mi ni Secretari at, Di stri ct Sonepat, 
Haryana - 131001.

78. Th e Deputy Commi ssi oner, Pani pat, 1st Fdoor, Mi ni Secretari at, Di stri ct 
Pani pat, Haryana - 132103.

79. Th e Deputy Commi ssi oner, Karnal, Mall Road, Karnal, Di stri ct Karnal, 
Haryana - 132001.

80. Th e Deputy Commi ssi oner, Fari dabad, Room No.- Ill, 1st Floor, Mi ni  
Secretari at, Sec-12, Fari dabad -121004.

81. Th e Deputy Commi ssi oner, Bh i wani , Commi ssi oners’ Offi ce, Bh i wani , 
Haryana -127021.

82. Th e Deputy Commi ssi oner, Rewari , Mi ni Secretari at, Bawal Road, Raj i v 
Ch owk , Rewari , Haryana - 123401.

83. Th e Deputy Commi ssi oner, Mah endragarh 1st Floor Mi ni Secretari at, 
Narnaul, Mah endragarh , Haryana.

84. Th e Deputy Commi ssi oner, Palwal, Room No-20l, Second Floor, Mi ni  
Secretari at, Palwal, Haryana- 121 102.

85. Th e Deputy Commi ssi oner, Nuh , Second Floor, Mi ni Secretari at Nuh , 
Haryana - 122107.

86. Th e Deputy Commi ssi oner, Jh aj j ar, Mi ni Secretari at, DC Offi ce, Jh aj j ar, 
Haryana - 1 24103.

87. Th e Deputy Commi ssi oner, Ch ark h i Dadri , Mi ni Secretari at, Ch ark h i  
Dadri , Haryana.
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88. Th e Deputy Commi ssi oner, Ji nd, O/o Deputy Commi ssi oner, Mi ni  
Secretari at, Ji nd, Haryana -126102.

89. Th e Di stri ct Collector & Magi strate, Collectorate, Raj endra Nagar, 
Bh aratpur, Raj asth an - 321001.

90. Th e Di stri ct Collector & Magi strate, Moh alla Ladi ya, Alwar, Raj asth an 
301001.

91. Th e Commi ssi oner, Meerut Nagar Ni gam, Near Gh anta Gh ar, Kai ser Ganj  
Road, Meerut - 250002.

92. Th e Commi ssi oner, Gh azi abad Nagar Ni gam, Navyug Mark et, Opp. Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.

93. Th e Ch ai rman, Nagar Pali k a Pari sh ad Sh amli Mi ll Road, Sh amli , Uttar 
Pradesh  - 247776.

94. Th e Ch ai rman, Nagar Pali k a, Bulandsh ah r, Uttar Pradesh .
95. Th e Ch ai rman, Nagar Pali k a Pari sh ad, SD Area, Muzaffarnagar, Uttar 

Pradesh  - 251002.
96. Th e Ch ai rman, Nagar Pali k a Pari sh ad, llapur, Loth i  Gate Nagar, Atarpura 

Ch opla, llapur, Uttar Pradesh  -245101.
97. Th e Ch ai rman, Nagar Pali k a Pri sh ad, Bagh pat, Uttar Pradesh .
98. Ch i ef Executi ve Offi cer, Gautam Budh h a Nagar, Uttar Pradesh .
99. Th e Commi ssi oner, Muni ci pal Corporati on Roh tak , Ambcdk ar Ch owk , M C 

Offi ce, Opp. BSNL Offi ce, Roh tak , Haryana - 124001.
100. Th e Commi ssi oner, Muni ci pal Corporati on, Sonepat, Near Rai lway Stati on, 

Rai lway Road, Sonepat, Haryana - 131001.
101. Th e Commi ssi oner, Muni ci pal Corporati on Pani pat, Tau Devi  Lal Complex, 

Rai lway Road, Pani pat, Haryana - 132103.
102. Th e Commi ssi oner, Muni ci pal Corporati on Karnal, Sector-12, (near Mi ni  

Secretari at), Urban State, Karnal, Haryana - 132001.
103. Th e Commi ssi oner, Muni ci pal Corporati on Eari dabad, B.K Ch owk i , New 

Industri al Town, Eari dabad, Haryana- 121001.
104. Th e Commi ssi oner, Muni ci pal Corporati on Gurugram, C 1, Info Ci ty, Sector 

34, Gurugram, Haryana -122001.
105. Th e Di stri ct Muni ci pal Commi ssi oner, Bh i wani  Muni ci pal Commi ttee, Near 

Rai lway Stati on, Bh i wani , Haryana.
106. Th e Addi ti onal Deputy Commi ssi oner, Muni ci pal Counci l Rewari , 

Bh arawas Rd, Near Agarsen Ch owk ,Bh aj an Ka Bagh , Raam Bagh  Mah alla 
Rewari , Haryana -123401.

107. Th e Di stri ct Muni ci pal Commi ssi oner, Muni ci pal Counci l Narnaul, Near 
PWD Rest House, Narnaul, Mah cndragarh , Haryana.

108. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Palwal, Second Eloor, Mi ni  
Secretari at, Palwal, Haryana 121102.

109. Th e Executi ve Offi cer, Muni ci pal Commi ttee, Nuh , Near Sabzi  Mandi , Ci vi l 
Li nes, Nuh , Haryana - 122107.

110. Th e Executi ve Offi cer, Muni ci pal Counci l, Jh aj j ar, Ch h uch h ak was Road, 
Jh aj j ar, Haryana - 124103.

111. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Mi ni Secretari at, Di stri ct 
Ch ark h i  Dadri , Haryana.

112. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Poli ce Li nes, Di stri ct Ji nd, 
Haryana -126102.

113. Th e Commi ssi oner, Nagar Ni gam Bh aratpur, Math ura Gate, Bh aratpur, 
Raj asth an - 321001.

114. Th e Commi ssi oner, Nagar Pari sh ad, Alwar Ch urch  Road, Alwar, Raj asth an.
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115. Th e Ch i ef Executi ve Offi cer (CEO), Plot No. 3, Sector 44, Near HUDA Ci ty 
Centre Metro Stati on, Gurugram, Haryana - 122003.

116. Ch i ef Controller of Explosi ves, PESO, CGO Complex, 5th , A Block , 
Semi nary Hi lls, Nagpur, Mah arash tra - 440001.

117. Managi ng Di rector, BSES Raj dh ani Power Li mi ted, BSES Raj dh ani Power 
Li mi ted, BSES Bh awan, Neh ru Place, New Delh i  - 110019.

118. Th e Managi ng Di rector, BSES Yamuna Power Li mi ted, Sh ak ti Ki ran 
Bui ldi ng, Vi sh was Nagar, Sh ah dara, Delh i -110032.

119. Ch i ef Executi ve Offi cer, Tata Power Delh i Di stri buti on Li mi ted (TPDDL), 
Tata Power Delh i Di stri buti on Ltd, Hudson Li ncs, Ki ngsway Camp, Delh i - 
110 009.

120. Managi ng Di rector, Uttar Haryana Vi dyut Vi tran Ni gam Li mi ted (UHWNL) 
Vi dyut Sadan, Plot No. C-16, Sector-6, Panch k ula, Haryana.

121. Managi ng Di rector, Dak sh ani Haryana Vi dyut Vi tran Ni gam Li mi ted 
(DHWNL), Vi dyut Sadan, Vi dyut Nagar, Hi sar, Haryana -125005.

122. Managi ng Di rector, Pash ch i manch al Vi dyut Vi tran Ni gam Li mi ted (PWNL), 
Urj a Bh awan, Vi ctori a Park , Meerut, Uttar Pradesh 250001.

123. Managi ng Di rector, Noi da Power Company Li mi ted (NPCL) Commerci al 
Complex, 1st Avenue, Pock et H, Sector Alph a II, Greater Noi da, Uttar 
Pradesh .

124. Managi ng Di rector, Jai pur Vi dyut Vi tran Ni gam Li mi ted (JWNL), Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.

125. Managi ng Di rector, Bh aratpur Electri ci ty Servi ce Li mi ted (JWNL) Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an 302005.

126. Managi ng Di rector, Delh i Transport Corporati on (DTC), Government of 
Nati onal Capi tal Terri tory of Delh i , DTC Headquarters, IP Estate, New 
Delh i -110002.

127. Managi ng Di rector, U P State Road Transport Corporati on, Teh ri  Koth i , MG 
Marg, Luck now, Uttar Pradesh  - 226 001.

128. Managi ng Di rector, State Road Transport Corporati on of Haryana, 30 Bays 
Bui ldi ng, 2nd Eloor, Sector - 17C, Ch andi garh  - 160017.

129. Managi ng Di rector, Raj asth an State Road Transport Corporati on, 
Pari vah an Marg, Ch aumu House, Jai pur, Raj asth an - 302 001

130. Th e Ch i ef Engi neer (O&M), Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd.,Tch si l, Kh edar, Barwala, Vi dyut Sadan 
Vi dyut Nagar Hi sar, Haryana - 125 122.

131. Th e Ch i ef Engi neer (O&M), Deen Bandh u Ch h otu Ram Th ermal Power 
Stati on, Haryana Power Generati on Corporati on Ltd, Vi llage- Pansara, 
Yamunanagar - 135 004.

132. Th e Ch i ef Engi neer (O&M), Pani pat Th ermal Power Stati on, Haryana Power 
Generati on Corporati on Ltd..Vi llage Assan, Ji nd Road, Pani pat, Haryana 
132 105.

133. Sr. Vi ce Presi dent (O&M), Jh aj j ar Power Ltd., Mah atma Gandh i  Th ermal 
Power Plant, CLP Indi a Ltd, Teh si l- Matanh ai , Di st- Jh aj j ar, Haryana 
124106

134. Plant i n ch arge, Harduaganj  Th ermal Power Stati on, Uttar Pradesh  Raj ya 
Vi dyut Utpadan Ni gam Li mi ted, 14, Ash ok  Marg, Sh ak ti  Bh avan, Luck now

135. Th e Ch i ef Engi neer (O&M) Talwandi Sabo Power Ltd, Vi llage - Banawala, 
Mansa, Talwandi  Sabo Road, Mansa - 151 302.

136. Sr. Vi ce Presi dent (O&M), Raj pura Th ermal Power Plant, Nabh a Power Ltd, 
Nalash /Nalas Vi llage, Raj pura, Di st. Pati ala, Punj ab.
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137. Th e Ch i ef Engi neer (O&M), Guru Gobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board, Ropar, Punj ab.

138. Th e Ch i ef Engi neer (O&M), Guru 1 largobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board Leh ra Moh abbat, Bh ati nda, Punj ab.

139. Ch i ef General Manager, Nati onal Capi tal Th ermal Power Stati on (NCTPS) 
Nati onal Th ermal Power Corporati on, Dadri , Di st: Gautam Budh nagar, 
Uttar Pradesh  -201 008.

140. Th e Ch i ef Engi neer (O&M) Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd., Teh si l, Kh edar, Barwala, Ili sar, 
Haryana - 125 122.

Copy for i nformati on and appropri ate acti on to:

1. Th e Ch ai rman and CEO, Rai lway Board, Rai si na Road, Central Secretari at, 
New Delh i , Delh i 110001.

2. Th e Secretary, Department of Personnel and Trai ni ng (DoPT), Government 
of Indi a, Room No. - 112, North  Block , New Delh i  - 110 001

3. Th e Di rector General, Central Publi c Work  Department (CPWD) A-Wi ng, 
Room No. 101 Ni rman Bh awan, New Delh i

4. Th e Addi ti onal Ch i ef Secretary, Health  Department, Govt, of Haryana
5. Th e Addi ti onal Ch i ef Secretary, Medi cal Health & Fami ly Welfare 

Department, Govt, of Raj asth an
6. Th e Pri nci pal Secretary, Medi cal Health  & Fami ly Welfare, Govt, of Uttar 

Pradesh
7. Th e Secretary, Health  & Fami ly Welfare, Govt, of NCT of Delh i

Copy also to:

1. Th e Secretary, Mi ni stry of Envi ronment, Forest and Cli mate Ch ange, 
Government of Indi a, Indi ra Paryavaran Bh awan, Jor Bagh , New Delh i

2. Th e Defence Secretary, Mi ni stry of Defence, Government of Indi a, South  
Block , New Delh i  - 1 10 001.

3. Th e Secretary, Mi ni stry of Petroleum and Natural Gas, Government of 
Indi a, Sh astri  Bh awan, New Delh i  - 110 001.

4. Th e Secretary, Mi ni stry of Road Transport and Hi gh ways, Government of 
Indi a, Transport Bh awan, New Delh i  - 110 001.

5. Th e Secretary, Mi ni stry of Power, Government of Indi a, Rafi Marg, Sh ram 
Sh ak ti  Bh avan, New Delh i , Delh i 110001

6. Th e Secretary, Department of Telecommuni cati on, Mi ni stry of 
Communi cati on & IT, Government of Indi a, Sanch ar Bh awan, 20 Ash ok a 
Road, New Delh i

7. Th e Ch ai rperson and all Members (i ncludi ng Associ ate Members), CAQM

/pfR.K. Agrawal)
Di rector (Tech ni cal) 

(Member Convenor of Sub -Commi ttee on GRAP)
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Commi ssi on for Ai r Quali ty Management i r 

Nati onal Capi tal Regi on and

Adj oi ni ng Areas

No. 120017/27/GRAP/2021/CAQM - |Q h DJ" 11th  November, 2025

Clari fi cati on/ Modi fi cati on to i nvocati on order for Stage-Ill of GRAP

Sub.: Clari fi cati on to Order dated 11.11.2025 for i nvocati on of acti ons 
under Stage III of extant sch edule of GRAP (13.12.2024)

In conti nuati on to i nvocati on order for Stage-Ill of GRAP vi de even no.

1444-DT dated 11.11.2025, i t i s clari fi ed th at:-

2. Di recti on No. 88 dated 03.06.2025 as amended on 17.10.2025 allows all 

BS-IV commerci al goods veh i cle to enter Delh i for a li mi ted peri od up to

31.10.2026 and restri cts entry of all BS-III and below commerci al good 

veh i cle (regi stered outsi de Delh i ) i nto Delh i  w.c.f. 01.11.2025.

3. As GRAP i s an emergency measure, i t sh all prevai l as far as restri cti ons on 

entry of BS-IV di esel operated LCVs (goods carri ers) are concerned.

Th erefore, Acti on Poi nt No. 6 of Stage-Ill of GRAP sch edule i s modi fi ed and 

may be read as under:-

“GNCTD to not permi t BS-IV di esel operated LCVs (goods 

carri ers), regi stered outsi de Delh i , to enter Delh i , except th ose 

carryi ng essenti al commodi ti es / provi di ng essenti al servi ces”

4. It i s furth er clari fi ed th at i n terms of Di recti on No. 88, as amended, all BS-

III and below di esel operated I.CVs (goods carri ers), regi stered outsi de Delh i , 

arc already not permi tted to enter Delh i , even i f th ey are carryi ng essenti al 

commodi ti es / provi di ng essenti al servi ces. \]/-\ j  \

\J (R.K. Agrpwpl) 
Di rector (Tech ni cal) 

(Member Convenor of Sub-Commi ttee on GRAP)

To: All Concerned
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X.

i j uKtri  M«i «d afpfh nr

Commi ssi on for Ai r Quali ty Management i n 

Nati onal Capi tal Regi on and 

Adj oi ni ng Areas OAOM

No. 120017/27/GRAP/2021 /CAQM - IMQ j i y 11th  November, 2025

ORDER

Sub.: Invocati on of acti ons under Stage III (8Severe9 Ai r Quali ty) of extant 
sch edule of GRAP (December, 2024) - steps to be tak en

Th e Commi ssi on for Ai r Quali ty Management i n NCR and adj oi ni ng 
areas, i n pursuance of th e Hon’ble Supreme Court di recti ons, i ssued a 
compreh ensi vely revi sed th e sch edule of GRAP vi de i ts order dated 
13.12.2024 for i mplementati on wi th  i mmedi ate effect by all concerned 
(avai lable on CAQM websi te i .e., caqm.ni c.i n).

2. As of now, Stage- I & II of extant sch edule of GRAP are i n force vi de 
order dated 14.10.2025 & 19.10.2025.

3. Noti ng a sh arp i ncrease i n AQI levels of Delh i , th e Sub-Commi ttee on 
GRAP i n i ts urgent meeti ng h eld today, revi ewed th e ai r quali ty scenari o i n 
th e regi on as well as th e IMD/IITM forecasts and observed as under:

Th e AQI of Delh i  wh i ch  was recorded as 362for 10.11.2025 (‘Very Poor’ 
Category), exh i bi ted a sh arp i ncreasi ng trend and h as been recorded
425 (‘Severe’ Category) at 9:00 AM on 11.11.2025 owi ng to calm wi nds, 
stable atmosph ere and unfavourable meteorologi cal condi ti ons.

4. Accordi ngly, i n an effort to prevent furth er deteri orati on of th e ai r 
quali ty, th e Sub Commi ttee on GRAP h ereby deci de to i nvok e all acti ons 
under Stage-Ill (8Severe1 Ai r Quali ty of Delh i ) of extant sch edule of GRAP, 
wi th  i mmedi ate effect i n ri gh t earnest by all th e agenci es concerned i n Delh i - 
NCR, i n addi ti on to th e Stage-I and II acti ons already i n force.

5. Acti ons under Stage-I, II & III of th e revi sed GRAP sh all be i mplemented,
moni tored and revi ewed by all th e agenci es concerned i n th e enti re NCR to 
ensure th at th e AQI levels do not sli p furth er. All i mplementi ng agenci es sh all 
k eep stri ct vi gi l and i ntensi fy measures of th e extant sch edule of GRAP. 
Ci ti zens are requested to stri ctly adh ere to th e ci ti zen ch arter under GRAP 
Stage-Ill. .
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6. Th e Sub-Commi ttee, sh all be k eepi ng a close watch  on th e ai r quali ty 
scenari o and revi ew th e si tuati on from ti me to ti me for furth er appropri ate 
deci si on dependi ng upon th e Ai r Quali ty i n Delh i and forecast made by 
IMD/I1TM. h

(R.K. Agrawal) 
Di rector (Tech ni cal) 

(Member Convenor of Sub-Commi ttee on GRAP)

To:
1. Th e Ch i ef Secretary, Government of Uttar Pradesh , 101, Lok  Bh awan, U. P. 

Ci vi l Secretari at, Vi dh an Sabh a Marg, Luck now - 226 001.
2. Th e Ch i ef Secretary, Government of Raj asth an, Government Secretari at, 

Jai pur, Raj asth an - 302 005.
3. Th e Ch i ef Secretary, Government of Haryana, 4th  Floor, Ci vi l Secretari at, 

Sector - 1, Ch andi garh .
4. Th e Ch i ef Secretary, Government of NCT of Delh i , 3rd Floor, Delh i  

Secretari at, I. P. Estate, New Delh i  - 1 10 002.
5. Addi ti onal Ch i ef Secretary/Pri nci pal Secretary, Department of 

Envi ronment, Uttar Pradesh .
6. Addi ti onal Ch i ef Secretary, Department of Envi ronment, Room No. 335, 3rd 

Floor, Haryana New Secretari at, Sector 17, Ch andi garh .
7. Addi ti onal Ch i ef Secretary / Pri nci pal Secretary, Department of 

Envi ronment, Government of NCT of Delh i , Room No. 801, 8th  Floor, B 
Wi ng, Delh i  Secretari at, Delh i  - 110002.

8. Pri nci pal Secretary, Department of Envi ronment, Room No. 4224, 2nd Floor, 
Mai n Bui ldi ng, Government of Raj asth an Sectt. Jai pur.

9. Pri nci pal Secretary, Department of Transport, Government of Uttar 
Pradesh , Room No. 701, Bapu Bh awan, Hazratganj , Luck now, Uttar 
Pradesh

10. Addl. Ch i ef Secretary, Department of Transport, Govt, of Raj asth an, Room 
No. 4102, Mai n Bui ldi ng, Raj asth an Sach i valya, Jai pur, Raj asth an.

11. Pri nci pal Secretary, Department of Transport, Government of Haryana, 
Room No. 621, 6th  Floor, New Secretari at Bldg. Sector 17, Ch andi garh .

12. Pri nci pal Secretary cum Commi ssi oner, Department of Transport, 
Government of NCT of Delh i 5/9, Under Hi ll Road. Ludlow Castle, Ci vi l 
Li nes, Delh i  - 110054.

13. Pri nci pal Secretary, Urban Local Bodi es, Uttar Pradesh , 201, Lok  Bh awan, 
Luck now, Uttar Pradesh .

14. Pri nci pal Secretary, Urban Local Bodi es, Raj asth an, Food Bui ldi ng, 
Secretari at Jai pur, Raj asth an.

15. Pri nci pal Secretary, Urban Local Bodi es, Haryana, 506, 5th  Floor, New Ci vi l 
Secretari at, Sector 17, Ch andi garh .

16. Commi ssi oner of Poli ce, Delh i , New Poli ce Hqrs., Jai si ngh  Road, New Delh i .
17. Di rector General of Poli ce, Uttar Pradesh , Poli ce Headquarters, 9th  Floor, 

Tower -2, Gomti  Nagar Ext., Sh ah eed Path , Luck now, Uttar Pradesh .
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18. Di rector General of Poli ce, Raj asth an, Poli ce Headquarters, Lal Koth i , Tonk  
Road, Jai pur, Raj asth an.

19. Di rector General of Poli ce, Haryana, Poli ce Headquarters, Sector-6, Ci ty- 
Panch k ula, Haryana -134109.

20. Speci al Commi ssi oner of Poli ce (Traffi c) Delh i , Delh i Poli ce New 
Headquarters, Tower-I, 3rd Floor, Jai si ngh  Road, New Delh i .

21. Addl. Di rector General of Poli ce, (Traffi c) Uttar Pradesh , Poli ce 
Headquarters, Si gnature Bldg. Gomati Nagar Vi star, Luck now, Uttar 
Pradesh .

22. Addl. Di rector General of Poli ce (Traffi c), Raj asth an, Room No. 740, Poli ce 
Headquarters, Neh ru Palace, Tonk  Road, Jai pur, Raj asth an.

23. Inspector General of Poli ce (Traffi c & Hi gh ways), Haryana, Sector-7, Karnal, 
Haryana.

24. Ch ai rman, Nati onal Hi gh way Auth ori ty of Indi a (NHAI), G 5867, Sector 10, 
Dwark a, New Delh i  - 110075.

25. Vi ce-Ch ai rman, Delh i Development Auth ori ty (DDA), B Block , 1st Floor, 
Vi k as Sadan, INA, New Delh i  - 110023.

26. Ch ai rman, New Delh i Muni ci pal Counci l (NDMC), Pali k a Kendra, 
Parli ament Street, New Delh i  - 110001.

27. Commi ssi oner, Muni ci pal Corporati on of Delh i , Ci vi c Centre, 4th Floor, 
Mi nto Road, Delh i  - 110002

28. Engi neer i n ch i ef (E i n C-I,II, III) Muni ci pal Corporati on of Delh i , Ci vi c 
Centre, Mi nto Road, New Delh i 110002

29. Ch i ef Executi ve Offi cer, Delh i  Cantonment Board, Sadar Bazar Road, Delh i  
Cantonment, Delh i 110010.

30. Ch ai rman, Central Polluti on Control Board (CPCB), Pari vesh  Bh awan, East 
Arj un Nagar, Delh i  - 110032.

31. Ch ai rman, Uttar Pradesh  Polluti on Control Board, T C, 12 V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh .

32. Ch ai rman, Raj asth an Polluti on Control Board, 4, Jh alana Insti tuti onal 
Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

33. Ch ai rman, Haryana Polluti on Control Board, C-ll, Sector 6, Panch k ula, 
Haryana - 134109.

34. Ch ai rman, Delh i Polluti on Control Commi ttee, 6th  Floor, C Wi ng, Delh i  
Secretari at, IP Estate, Delh i  - 110002.

35. Engi neer-i n-Ch i ef, Publi c Work  Department (PWD), Delh i , 12th  Floor, Maso 
Bui ldi ng, Indraprasth a Estate, New Delh i -110002.

36. Engi neer-i n-Ch i ef, Publi c Work s Department, Haryana, Ni rman Sadan, Plot 
No.l, Dak sh ana Marg, Sector -33 A, Haryana PWD (B8&R), Ch andi garh .

37. Engi neer-i n-Ch i ef, Publi c Work s Department, Raj asth an, 170, Kamala 
Neh ru Nagar, Ganpati  Nagar, Jai pur, Raj asth an - 302007.

38. Engi neer In Ch i ef, U.P. Publi c Work s Department, Ni rman Bh avan, 96 M.G. 
Marg, Opp. Raj Bh avan, Luck now-226001.

39. CMD, NTPC, NTPC Bh awan, SCOPE Complex, Insti tuti onal Area, Lodh i  
Road, New Delh i  - 110003.

40. Managi ng Di rector, DMRC Ltd., Metro Bh awan, Bri gade Lane, Barak h amba 
Road, New Delh i  - 110 001.

41. Managi ng Di rector 8& CEO, DIMTS, 8th  Floor, A Block , IT Park  Road, Metro 
Vi h ar, Sh astri  Park , Sh ah dara, New Delh i , Delh i  -110053.

42. Managi ng Di rector, Nati onal Capi tal Regi on Transport Corporati on, Gati  
Sh ak ti  Bh awan, INA, New Delh i  - 110023.
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43. Ch ai rman cum Managi ng Di rector, NBCC Bh awan, Lodh i Rd, New Delh i - 
110003

44. Ch ai rman, New Ok h la Industri al Development Auth ori ty (NO1DA), Mai n 
Admi ni strati ve Bldg. Sector 6, NOIDA, Uttar Pradesh .

45. Ch ai rman, Greater Noi da Industri al Development Auth ori ty, Plot No. 01, 
Knowledge Park  -04, Greater NOIDA, Gautam Budh  Nagar, UP - 201308.

46. Vi ce Ch ai rman, Gh azi abad Development Auth ori ty, Vi k as Path , Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.

47. Ch i ef Executi ve Offi cer, Gurugram Metropoli tan Development Auth ori ty, 
Metro Stati on, Plot No3, Sector 44, Near HUDA Ci ty Centre, Gurugram, 
Haryana.

48. Member Secretary, Central Polluti on Control Board (CPCB), Pari vesh  
Bh awan, East Arj un Nagar, Delh i  - 110032.

49. Member Secretary, Uttar Pradesh  Polluti on Control Board, TC- 12V, Vi bh uti  
Kh and, Gomati  Nagar, Luck now, Uttar Pradesh  - 226010.

50. Member Secretary, Raj asth an Polluti on Control Board, 4, Jh alana 
Insti tuti onal Area, Jh alana Doongari , Jai pur, Raj asth an - 302004.

51. Member Secretary, Haryana Polluti on Control Board, C-ll, Sector 6, 
Panch k ula, Haryana - 134109.

52. Member Secretary, Delh i Polluti on Control Commi ttee, 6th  Floor, C Wi ng, 
Delh i  Secretari at, I P Estate, Delh i  - 110002.

53. Ch i ef Engi neer, Urban Local Bodi es, Haryana, Di rectorate of Urban Local 
Bodi es, Bays No. 11-14, Sector 4, Panch k ula, Haryana - 134112.

54. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, Plot No. 18, Sector-7, 
Gomati  Nagar, Uttar Pradesh .

55. Ch i ef Engi neer, Di rectorate of Urban Local Bodi es, 22 Godam, Near Sh i v 
Li ne Fatak , Jai pur, Raj asth an.

56. Th e Deputy Commi ssi oner, Central Delh i , 14, Daryaganj , New Delh i - 
110002.

57. Th e Deputy Commi ssi oner, East Delh i , L M Bund, Sh astri  Nagar, Delh i  - 
110031.

58. Th e Deputy Commi ssi oner, New Delh i , 12/1, Jam Nagar House, Sah aj ah an 
Road, New Delh i  - 110011.

59. Th e Deputy Commi ssi oner, North  Delh i , Ali pur, Delh i  - 110036.
60. Th e Deputy Commi ssi oner, North  East Delh i , DC Offi ce Complex, Nand 

Nagari , Opposi te Gagan Ci nema, Delh i  - 110093.
61. Th e Deputy Commi ssi oner, North West Delh i , O/o of th e Deputy 

Commi ssi oner, Kanj h awala, Delh i  - 110081.
62. Th e Deputy Commi ssi oner, Sh ah dra, Nand Nagari , Opposi te Gagan 

Ci nema, Delh i  - 110093.
63. Th e Deputy Commi ssi oner, South  Delh i , M B Road, Sak et, New Delh i  

110068.
64. Th e Deputy Commi ssi oner, South  East Delh i , Old Gargi  College Bui ldi ng, 

Laj pat Nagar-IV, New Delh i  - 110024.
65. Th e Deputy Commi ssi oner, South  West Delh i , Old Termi nal Tax Bui ldi ng, 

Kapash era, New Delh i - 110037.
66. Th e Deputy Commi ssi oner, West Delh i , Plot No. 3, Sh i vaj i  Palace, Near West 

Mall Gate, Raj a Garden, New Delh i  - 1 10027.
67. Th e Di stri ct Magi strate, Meerut, Offi ce of th e Di stri ct Magi strate, 

Collectorate, Di stri ct Meerut, Uttar Pradesh  - 250002.
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68. Th e Di stri ct Magi strate, Gh azi abad, Di stri ct Magi strate Offi ce, Collectorate, 
Raj nagar, Gh azi abad, Uttar Pradesh  - 201001.

69. Th e Di stri ct Magi strate, Sh amli , Bara bazar, Sh amli , Uttar Pradesh  - 
247776

70. Th e Di stri ct Magi strate, Bulandsh ah r Collectorate, Bulandsh ah r, Uttar 
Pradesh  - 203001.

71. Th e Di stri ct Magi strate, Muzaffarnaga, Collectorate, (Near Prak ash  Ch owk ), 
Di stri ct - Muzaffarnagar, Uttar Pradesh  -251001.

72. Th e Di stri ct Magi strate, Hapur, Collectorate, Hapur, Uttar Pradesh  - 
245101.

73. Th e Di stri ct Magi strate, Bagh pat, Collectorate, Bagh pat, Uttar Pradesh  - 
250619.

74. Th e Di stri ct Magi strate, Gautam Budh h a Nagar, Tulsi Marg, Pock et G, 
Sector -27, Noi da, Gautam Budh h a Nagar, Uttar Pradesh  -201301.

75. Th e Deputy Commi ssi oner, Roh tak , Mi ni Secretari at, Di stri ct Roh tak , 
Hai yana - 124001.

76. Th e Deputy Commi ssi oner, Gurugram, Fi rst Floor, Mi ni Secretari at, 
Gururgram

77. Th e Deputy Commi ssi oner, Sonepat, Mi ni Secretari at, Di stri ct Sonepat, 
Haryana - 131001.

78. Th e Deputy Commi ssi oner, Pani pat, 1st Floor, Mi ni Secretari at, Di stri ct 
Pani pat, Hai yana - 132103.

79. Th e Deputy Commi ssi oner, Karnal, Mall Road, Karnal, Di stri ct Karnal, 
Haryana- 132001.

80. Th e Deputy Commi ssi oner, Fari dabad, Room No.- Ill, 1st Floor, Mi ni  
Secretari at, Sec-12, Fari dabad -121004.

81. Th e Deputy Commi ssi oner, Bh i wani , Commi ssi oners’ Offi ce, Bh i wani , 
Hai yana -127021.

82. Th e Deputy Commi ssi oner, Rewari , Mi ni Secretari at, Bawal Road, Raj i v 
Ch owk , Rewari , Haryana - 123401.

83. Th e Deputy Commi ssi oner, Mah endragarh 1st Floor Mi ni Secretari at, 
Narnaul, Mah endragarh , Haryana.

84. Th e Deputy Commi ssi oner, Palwal, Room No-201, Second Floor, Mi ni  
Secretari at, Palwal, Haryana- 121102.

85. Th e Deputy Commi ssi oner, Nuh , Second Floor, Mi ni Secretari at Nuh , 
Hai yana - 122107.

86. Th e Deputy Commi ssi oner, Jh aj j ar, Mi ni Secretari at, DC Offi ce, Jh aj j ar, 
Haryana - 124103.

87. Th e Deputy Commi ssi oner, Ch ark h i Dadri , Mi ni Secretari at, Ch ark h i  
Dadri , Haryana.

88. Th e Deputy Commi ssi oner, Ji nd, O/o Deputy Commi ssi oner, Mi ni  
Secretari at, Ji nd, Haryana -126102.

89. Th e Di stri ct Collector & Magi strate, Collectorate, Raj endra Nagar, 
Bh aratpur, Raj asth an - 321001.

90. Th e Di stri ct Collector & Magi strate, Moh alla Ladi ya, Alwar, Raj asth an - 
301001.

91. Th e Commi ssi oner, Meerut Nagar Ni gam, Near Gh anta Gh ar, Kai ser Ganj  
Road, Meerut - 250002.

92. Th e Commi ssi oner, Gh azi abad Nagar Ni gam, Navyug Mark et, Opp. Old Bus 
Stand, Gh azi abad, Uttar Pradesh  - 201001.
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93. Th e Ch ai rman, Nagar Pali k a Pari sh ad Sh amli Mi ll Road, Sh amli , Uttar 
Pradesh  - 247776.

94. Th e Ch ai rman, Nagar Pali k a, Bulandsh ah r, Uttar Pradesh .
95. Th e Ch ai rman, Nagar Pali k a Pari sh ad, SD Area, Muzaffarnagar, Uttar 

Pradesh  - 251002.
96. Th e Ch ai rman, Nagar Pali k a Pari sh ad, Hapur, Loth i  Gate Nagar, Atarpura 

Ch opla, Hapur, Uttar Pradesh  -245101.
97. Th e Ch ai rman, Nagar Pali k a Pri sh ad, Bagh pat, Uttar Pradesh .
98. Ch i ef Executi ve Offi cer, Gautam Budh h a Nagar, Uttar Pradesh .
99. Th e Commi ssi oner, Muni ci pal Corporati on Roh tak , Ambedk ar Ch owk , M C 

Offi ce, Opp. BSNL Offi ce, Roh tak , Haryana - 124001.
100. Th e Commi ssi oner, Muni ci pal Corporati on, Sonepat, Near Rai lway Stati on, 

Rai lway Road, Sonepat, Haryana - 131001.
101. Th e Commi ssi oner, Muni ci pal Corporati on Pani pat, Tau Devi  Lal Complex, 

Rai lway Road, Pani pat, Haryana - 132103.
102. Th e Commi ssi oner, Muni ci pal Corporati on Karnal, Sector-12, (near Mi ni  

Secretari at), Urban State, Karnal, Haryana - 132001.
103. Th e Commi ssi oner, Muni ci pal Corporati on Fari dabad, B.K Ch owk i , New 

Industri al Town, Fari dabad, Haryana - 121001.
104. Th e Commi ssi oner, Muni ci pal Corporati on Gurugram, C 1, Info Ci ty, Sector 

34, Gurugram, Hai yana -122001.
105. Th e Di stri ct Muni ci pal Commi ssi oner, Bh i wani  Muni ci pal Commi ttee, Near 

Rai lway Stati on, Bh i wani , Haryana.
106. Th e Addi ti onal Deputy Commi ssi oner, Muni ci pal Counci l Rewari , 

Bh arawas Rd, Near Agarsen Ch owk ,Bh aj an Ka Bagh , Raam Bagh  Mah alla 
Rewari , Haryana -123401.

107. Th e Di stri ct Muni ci pal Commi ssi oner, Muni ci pal Counci l Narnaul, Near 
PWD Rest House, Narnaul, Mah endragarh , Haryana.

108. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Palwal, Second Floor, Mi ni  
Secretari at, Palwal, Haryana- 121102.

109. Th e Executi ve Offi cer, Muni ci pal Commi ttee, Nuh , Near Sabzi  Mandi , Ci vi l 
Li nes, Nuh , Haryana - 122107.

110. Th e Executi ve Offi cer, Muni ci pal Counci l, Jh aj j ar, Ch h uch h ak was Road, 
Jh aj j ar, Haryana - 124103.

111. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Mi ni Secretari at, Di stri ct 
Ch ark h i  Dadri , Haryana.

112. Th e Deputy Commi ssi oner, Muni ci pal Counci l, Poli ce Li nes, Di stri ct Ji nd, 
Haryana -126102.

113. Th e Commi ssi oner, Nagar Ni gam Bh aratpur, Math ura Gate, Bh aratpur, 
Raj asth an - 321001.

114. Th e Commi ssi oner, Nagar Pari sh ad, Alwar Ch urch  Road, Alwar, Raj asth an.
115. Th e Ch i ef Executi ve Offi cer (CEO), Plot No. 3, Sector 44, Near HUDA Ci ty 

Centre Metro Stati on, Gurugram, Haryana - 122003.
116. Ch i ef Controller of Explosi ves, PESO, CGO Complex, 5th , A Block , 

Semi nary Hi lls, Nagpur, Mah arash tra - 440001.
117. Managi ng Di rector, BSES Raj dh ani  Power Li mi ted, BSES Raj dh ani Power 

Li mi ted, BSES Bh awan, Neh ru Place, New Delh i  - 110019.
118. Th e Managi ng Di rector, BSES Yamuna Power Li mi ted, Sh ak ti Ki ran 

Bui ldi ng, Vi sh was Nagar, Sh ah dara, Delh i  -110032.

69564



119. Ch i ef Executi ve Offi cer, Tata Power Delh i Di stri buti on Li mi ted (TPDDL), 
Tata Power Delh i  Di stri buti on Ltd, Hudson Li nes, Ki ngsway Camp, Delh i - 
110 009.

120. Managi ng Di rector, Uttar Haryana Vi dyut Vi tran Ni gam Li mi ted (UHWNL) 
Vi dyut Sadan, Plot No. C-16, Sector-6, Panch k ula, Haryana.

121. Managi ng Di rector, Dak sh ani Haryana Vi dyut Vi tran Ni gam Li mi ted 
(DHWNL), Vi dyut Sadan, Vi dyut Nagar, Hi sar, Haryana -125005.

122. Managi ng Di rector, Pash ch i manch al Vi dyut Vi tran Ni gam Li mi ted (PWNL), 
Urj a Bh awan, Vi ctori a Park , Meerut, Uttar Pradesh  - 250001.

123. Managi ng Di rector, Noi da Power Company Li mi ted (NPCL) Commerci al 
Complex, 1st Avenue, Pock et H, Sector Alph a II, Greater Noi da, Uttar 
Pradesh .

124. Managi ng Di rector, Jai pur Vi dyut Vi tran Ni gam Li mi ted (JWNL), Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.

125. Managi ng Di rector, Bh aratpur Electri ci ty Servi ce Li mi ted (JWNL) Vi dyut 
Bh awan, Jyoti  Nagar, Jai pur, Raj asth an - 302005.

126. Managi ng Di rector, Delh i Transport Corporati on (DTC), Government of 
Nati onal Capi tal Terri tory of Delh i , DTC Headquarters, IP Estate, New 
Delh i -110002.

127. Managi ng Di rector, U P State Road Transport Corporati on, Teh ri  Koth i , MG 
Marg, Luck now, Uttar Pradesh  - 226 001.

128. Managi ng Di rector, State Road Transport Corporati on of Haryana, 30 Bays 
Bui ldi ng, 2nd Floor, Sector - 17C, Ch andi garh  - 160017.

129. Managi ng Di rector, Raj asth an State Road Transport Corporati on, 
Pari vah an Marg, Ch aumu House, Jai pur, Raj asth an - 302 001

130. Th e Ch i ef Engi neer (O&M), Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd.,Teh si l, Kh edar, Barwala, Vi dyut Sadan 
Vi dyut Nagar Hi sar, Haryana - 125 122.

131. Th e Ch i ef Engi neer (O&M), Deen Bandh u Ch h otu Ram Th ermal Power 
Stati on, Haryana Power Generati on Corporati on Ltd, Vi llage- Pansara, 
Yamunanagar- 135 004.

132. Th e Ch i ef Engi neer (O&M), Pani pat Th ermal Power Stati on, Haryana Power 
Generati on Corporati on Ltd.,Vi llage Assan, Ji nd Road, Pani pat, Haryana - 
132 105.

133. Sr. Vi ce Presi dent (O&M), Jh aj j ar Power Ltd., Mah atma Gandh i  Th ermal 
Power Plant, CLP Indi a Ltd, Teh si l- Matanh ai , Di st- Jh aj j ar, Haryana - 
124106

134. Plant i n ch arge, Harduaganj  Th ermal Power Stati on, Uttar Pradesh  Raj ya 
Vi dyut Utpadan Ni gam Li mi ted, 14, Ash ok  Marg, Sh ak ti  Bh avan, Luck now

135. Th e Ch i ef Engi neer (O&M) Talwandi Sabo Power Ltd, Vi llage - Banawala, 
Mansa, Talwandi  Sabo Road, Mansa - 151 302.

136. Sr. Vi ce Presi dent (O&M), Raj pura Th ermal Power Plant, Nabh a Power Ltd, 
Nalash /Nalas Vi llage, Raj pura, Di st. Pati ala, Punj ab.

137. Th e Ch i ef Engi neer (O&M), Guru Gobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board, Ropar, Punj ab.

138. Th e Ch i ef Engi neer (O&M), Guru Hargobi nd Si ngh  Th ermal Power Stati on, 
Punj ab State Electri ci ty Board Leh ra Moh abbat, Bh ati nda, Punj ab.

139. Ch i ef General Manager, Nati onal Capi tal Th ermal Power Stati on (NCTPS) 
Nati onal Th ermal Power Corporati on, Dadri , Di st: Gautam Budh nagar, 
Uttar Pradesh  -201 008.
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140. Th e Ch i ef Engi neer (O&M) Raj i v Gandh i  Th ermal Power Proj ect, Haryana 
Power Generati on Corporati on Ltd., Teh si l, Kh edar, Barwala, Hi sar, 
Haryana - 125 122.

Copy for i nformati on and appropri ate acti on to:

1. Th e Ch ai rman and CEO, Rai lway Board, Rai si na Road, Central Secretari at, 
New Delh i , Delh i 110001.

2. Th e Secretary, Department of Personnel and Trai ni ng (DoPT), Government 
of Indi a, Room No. - 112, North  Block , New Delh i  - 110 001

3. Th e Di rector General, Central Publi c Work  Department (CPWD) A-Wi ng, 
Room No. 101 Ni rman Bh awan, New Delh i

4. Th e Addi ti onal Ch i ef Secretary, Health  Department, Govt, of Haryana
5. Th e Addi ti onal Ch i ef Secretary, Medi cal Health & Fami ly Welfare 

Department, Govt, of Raj asth an
6. Th e Pri nci pal Secretary, Medi cal Health  & Fami ly Welfare, Govt, of Uttar 

Pradesh
7. Th e Secretary, Health  & Fami ly Welfare, Govt, of NCT of Delh i

Copy also to:

1. Th e Secretary, Mi ni stry of Envi ronment, Forest and Cli mate Ch ange, 
Government of Indi a, Indi ra Paryavaran Bh awan, Jor Bagh , New Delh i

2. Th e Defence Secretary, Mi ni stry of Defence, Government of Indi a, South  
Block , New Delh i  - 110 001.

3. Th e Secretary, Mi ni stry of Petroleum and Natural Gas, Government of 
Indi a, Sh astri  Bh awan, New Delh i  - 110 001.

4. Th e Secretary, Mi ni stry of Road Transport and Hi gh ways, Government of 
Indi a, Transport Bh awan, New Delh i  - 110 001.

5. Th e Secretary, Mi ni stry of Power, Government of Indi a, Rafi Marg, Sh ram 
Sh ak ti  Bh avan, New Delh i , Delh i 110001

6. Th e Secretary, Department of Telecommuni cati on, Mi ni stry of 
Communi cati on & IT, Government of Indi a, Sanch ar Bh awan, 20 Ash ok a 
Road, New Delh i

7. Th e Ch ai rperson and all Members (i ncludi ng Associ ate Members), CAQM

/R.K. Agrawa!) 
Di rector (Tech ni cal)

(Member Convenor of Sub-Commi ttee on GRAP)
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Annexure A/6

GPS 24/05/2025
Labourers work i ng with out protective face mask s
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GPS 24/05/2025
Failed to provide barricading with  dust screen sh eets around th e project site.
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GPS 24/05/2025
Failed to provide barricadi ng with  dust screen sh eets around th e project site.

74569



GPS 16/07/2025 Failed to Provide required stack  h ei gh t as per CPCB formula for DG sets, 
operating DG sets and emitti ng smok e at ground level compounding local air pollution levels.

Manesar, Haryana, India
8/43, Sector 88a, Manesar, Haryana 122505,
India
Lat 28.438513° Long 76.949271°
16/07/2025 06:01 PM GMT +05:30

■p-
1
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GPS 16/07/2025 Anti-smog guns nor operational at site
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Manesar, Haryana, India 
8/43, Sector 88a, Manesar, Haryana 122505,
India
Lat 28.438511° Long 76.949514°
16/07/2025 06:00 PM GMT +05:30
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ailed to provide barricading with  dust screen sh eets around th e project site.
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Failed to Cover loose soil and construction materials at project site with  tarpaulin
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Annexure A/7

QtT& Login

Gunigram Metropolitan Development Auth ori ty
A Statutory Auth ority Under GMDAAct 2017

Auth ori ty Residents Advisory Council Committees Online Services OneMap

■ft’ / Online Services / Water Tank er Book i ng

News Consultations Tenders Vacancies Projects

© Online Services

i = Ch ange of Land Use

Grant of CLU by 

Biddi ng

■= Extension of CLU

H Buildi ng Plan Approval

g Revalidati on of 

Buildi ng Plan

Bj  Occupancy Certifi cate

B Infrastructure 

Development Plan 

® Stadium Book i ng

A Righ t of Way

d New Water 

Connection

AAccess Permissi on 

£ SWD Connection

SRW Connection

::: Water Tank er Vendor 

(WTV) Registration

;;; Renewal of WTV 

Registration

Water Tank er Book i ng

Th e types of water th at can be procured from treatment plants are as follows:-

Th e process h as been made online and no manual transaction would be allowed at th e filli ng station.

Gurugram Metropolitan Development Auth ori ty (GMDA) supplies water to colonies i n Gurugram th rough  wh i ch  are under construction or wh ere 

water supply pipelines h aven't been extended so far.

Only registered users are allowed to book  th e water tank ers. Th ere i s a step by step manual explaini ng th e meth od to book  tank ers usi ng th i s 

applicati on. X User Manual

MIS Report of Water Tank er Book i ng

Start Date

12/01/2024

End Date

10/30/2025

Station

All

Vendors  
Nani  Resorts & Floricult
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SWD Connection

A SRW Connection MIS Report of Water Tank er Book i ng
::: Water Tank er Vendor

Summary Report Detailed View

Sh ort Tenders
Export to Excel

Search :A Brick  Kiln

Sh owing 1 to 10 of 333 entries 4 5Previous 3 34 Next2

::: Petrol Pump Case 
Processing

(WTV) Registration
Start Date End Date Station Vendors

::: Renewal of WTV 
Registration

12/01/2024 10/30/2025 All Nani Resorts & Floricult v

::: Water Tank er Book i ng MIS Report Year wise: fc 2018 k  2019 k  2020 k  2021

GMDA Gurugram website sh owi ng no recycle water i s used by th e Project Propoent from 01/12/2024 to till date
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MIS Report of Water Tank er Book i ng

Start Date

12/01/2024

End Date

10/30/2025

Station

All

Vendors

Nani Resorts & Floricult v

MIS Report Year wise: b 2018 b 2019 b 2020 b 2021 Search

Summary Report Detailed View

| Export to Excel |

Search :

Sh owi ng 321 to 330 of 333 entries Previous 1
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st Outlook

Objection by Applicant to the Committee Report - OA No. 69/2025 - Naresh Kumar Yadav Vs 
State of Haryana

From Ralo-Associates-02 <ralo@ralo-associates.com>

Date Mon 16-02-2026 18:48

To hspcbms <hspcbms@gmail.com>; rkhuranalegal <rkhuranalegal@gmail.com>; ccb.cpcb@nic.in 
<ccb.cpcb@nic.in>; ronz.chd-mef@nic.in <ronz.chd-mef@nic.in>

Qj 1 attachment (16 MB)

Naresh Kumar yadav OA 69 Objection to Commiitte Applicant 16-02-26 Corrected_OCR (resized) (pdfresizer.com).pdf;

Dear Sir(s),
We are the Counsel for the Applicant. Kindly find attached herewith copy of Objection on behalf of 
Applicant to the Report of Joint Committee for your record and perusal, and necessary action. 
Thanking you,

Counsel for Applicant

Ravi Agrawal, Advocate
M/s Ralo Associates
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